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LOK SABHA DEBATES

LOK SABHA

Wednesday, May 11 1994
Vaisakha 21, 1916 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
[ Translation)
Trysem

*641. DR. MUMTAZ ANSARI:

SHRIN.J. RATHAVA:

Willthe PRIME MINISTER be pleasedto
state :

(a) the number of youths trained under
TRYSEM during each of the last three years,
State-wise ;

(b) the target fixed for 1993-94 and
1994-95;

(c) the funds provided to the States
under TRYSEM during the last three years;

and

(d) the funds earnmarked in the Eight
Five Year Plan, State-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHR! UTTAMBHAI HARJIBAI
PATEL): (a)to(d) A Statementis laidon the
Table of the House.

STATEMENT

The position regarding the youth
trainedandthe fundsreleased tothe States
during the last three years is given at
Annexure-|. The target fixed for the year
1993-94 and 1994-95 are given at
Annexure-|l.

Anallocation of Rs. 250.00 crore (Pro-
visional) has been made for the VIll Plan
period for TRYSEM. The Annual Plan allo-
cation for each State is worked out every
year. Hence, funds have not been allocat-
ed State-wise for the entire VIl Plan peri-
od. Allocation of the funds and the targets
under TRYSEM amongst the States and
UTs for the year is in proportion to the
targets and allocation of funds under Inte-
grated Rural Development Programme
(IRDP).



4

Oral Answers

MAY 11, 1994

Oral Answers

3

05°.8¢2 81¢9 00'¢6 L0VEL 0L'cee 96621 e)ejewey
SL1L 62l 09°€ ge8 052l €502 nuysey g nwwer g
69'LL 2Ls 02'S 18S1 00°Gl €461 usepeid jeyoewiy '8
S6°19 LvEY 00'vv 1902 000 covy euelieH L
0c'LS) 9488 S9°col 60Ct1 ov'v¥02 {18 24 jeseing 9
€L Sl¢ 0e'6l 2sse 0Sv 8/G¢ B0H 'S
€660V 98561 00'Lve 619¢2¢e 4 48] 8652¢ Jeyg - v
€6°€0} €LLY 8€'9S 9208 0L'L9 csle wessy €
Syl wa 009 A 14 00'¢e lee ysepe.id jeyoeuniy 2
ge'ecy v0.01 06'S.L1 ovELL 01°20eC 20181 ysepeid ..m.:._u:< +
8 L 9 m ‘ 14 € 4 }
pasesjey pasesjsy , paseejey
Issy peurel] 1ssy pauel]. Issy peures]
eque) Yo, |esjued YINOA |enus) yinox
(¥6 "qe4 0idn)
v6-€661 £6-c661 c6-1661 1°ryeieis ‘ON IS

I-IHNXINNV



6

Oral Answers

VAISAKHA 21, 1916 (SAKA)

Oral Answers

5

82 zy 050 191 0L€ 65€E weplls 12
S1'851 5529 059 " evsel orvel 8066 ueyseley ‘02
v, 08 sezl 00'2€ L82Y 00’ LY €005 qelung 61
19°€2€ orv6 1¥'102 G655 1 09' ¥l ¥6152 essuQ 8l
09°LL 195 0L2 ¥ 0g'L 8L puejeben 71
S9'vl €811 ISph 981 00°Z ELLL eIOZIN ‘91
88’y 1Sl (N 9le 0L's SS1 eAjeybepy ‘1
00'S oge ozt gl 08'S 8evl Indiuepy 2!
19°59¥ LYOEL 0091 giviz 05 +Lk L8S/1 elysereyen ‘€l
6L 40L ¥2962 zeest 9si2e 02564 12682 ysepeid eAypen 2l
19'%01 68LY 0005 61624 068 29eL ejeiay| L
8 L 9 S v € r4 b
bmmmm-mmw poasesjey pasesjoy
Issy paures] Issy psues] Issy peures|
[esuan YinoA [esua)d LINoA [enqua) Wino
(v6 ‘g9 0ydn)
v6-€661 £6-2661 26-1661 Lnyeeis

ON IS




8

00°'/5€€

LL'ZL0S ceseslt £0'890¢ €665.¢ vv0.L0€E leljol
14
m R - - - 00'Gl vE8 yea e
2
m £8'6 £L1 00y 0 0004 £8€ Kiayoipuog 08
j
© rAN0] v 020 8¢ 090 8¢ daampeysxe ‘62
es’t *14 090 vL 00’} 1914 IoABH N % G ‘8¢
et (013 00} 00 06'} el niqg g veweq LS
19€ 2st 097¢ 19€ 0S'tHI 8ee SPUBIS|N B V ‘9¢
>
2 68°L61 6248 00'¢8 €2cSlt 08Lve 828.1 jebuag i1sepm ‘G2
W 9S'€y01 6vS6€E - 0v'96€ Sv9.S 0L'ev9 (01314072 ysapelid Jenn b2
<
= av'ie oget (0[0D 4 2¢0S¢ 0L'S S8l einduy ‘€2
€1'/82 0886 ov'ovlL 58681 09'81€ £€26 npep jwej ‘22
8 L 9 S 14 € c 8
m pasesjey . pasesjay paseaoy
m ‘ISsy paurel] ISsy pauei] 1SSy paulel]
s fenua)p YINoA [enuan YINOA jeluay YINOA
S
(v6 ‘g5 0jdn)
y6-£€661 £6-c661 c6-1661 1velels ON IS

7




Oral Answers » 10

VAISAKHA 21, 1916 (SAKA)

Oral Answers

9

2ehol 29081
00005 9ivi
102 €/¢l
LSie €LEY
9.68 118
2184 14514
9lgsy ¥8E0Y
0508 8688
6281 g1
.Pwvvw 30139
14 o
S6-+661 o6
sjebiey o
paules] 8q O} YinoA -

lI- 3R INNY

exelewe)) 04
Nwysey g nwwer ‘60
ysapeld feyorwiH ‘80

eueliey 10

lerelny '90

B0H ‘S0

Jeyig v0

wessy €0

ysepeld feyoeuniy ‘20

ysepeid eiypuy ‘10

2 !
1°n/9181s ONIS




12

Oral Answers

MAY 11, 1994

Oral Answers

11

s.821 99101 ueyisefey ‘02
9€S| L81€ qelung ‘84
Ly8L 82812 essuQ ‘81
586 Lovii pueejebeN LL
265 9l weloziy ‘91
Lovk 29 efejeybopy 'Sk
6iEl 1€9 Indiuewy iq!
$9992 2e€62 eljyseseyepy e
8660€ 960t¥ ysepeid eAypep 2t
265 £259 elesay| gy
4 £ 4 1
S6-1661 v6-€661
sjebie|
paules] 8q 0] YINoA 1°n/eEs ON'IS.




14

Oral Answers

VAISAKHA 21, 1916 (SAKA)

Oral Answers

13

LLETCE 0000Ss€ |jejoy

6LL 00S Ausydjpuog "0g
(14 0e despeysye] ‘62
T 06 niqg ¢ ueweq ‘82
88 oSt IleA_H M3Q L2
6Ly 06€ spues| Ny ‘92
ge61e ghive [ebuag 1sepm ‘G2
11966 §/559 ysapeid Jenn ‘ve
1881 861 eanduy ‘€2
siiee yeeve npen fiwe} 22
¥91 8.1 wnpis ‘12

14 € 4 1
$6-b661 v6-€661
sjebie]
paulel] 8q 0} YInoA Lnreieis ON IS




15 OratAnswers

[ English]

DR. MUMTAZ ANSARI : Mr. Speaker
Sir, in the Sixth Five Year Plan 10,14,000
rural youths were trained under the scheme
of TRYSEM and during-the Seventh Five
Year Plan 9,97,000 youths were trained
underthis scheme. Out of that 5,80,000 and
5,95,000 rural youths got self-employment
. in the respective two Five Year Plan.

There is a target to train at least
10,90,000 rural youths under this scheme. |
do .not know how many of them will be
getting full self-employment. At the same
time, it has been pointed out time and again
that 78% of the assistance which is given to
all the States is for those activites which are
other than those in which people have got
training. This is also just a wastage of train-
ing under TRYSEM- whatever time and
money spent over this scheme.

1 would like to know from the hon.
Minister categorically and pointedly, what
steps are going to be taken by the hon.
Minister in order to avoid all this wastage
and how to make this scheme very much
fool-proof and effective so that the youths
trained under this scheme get full self em-
ployment and there is no wastage of such
type of money and time spent over this
training.

[ Translation)

SHRIUTTAMBHAIHARJIBHAI PATEL
: Mr. Speaker, Sir, out of the total trained
persons, 52% are working in different fields.
We are going to take some new measures
to remove the shortcomings foundinit. One
of the measures taken is that stipend of
students, who are recieving training in Kirshi
Vigyan Kendras, training institutes or Engi-
neering colleges, has been increased upto
Rs. 500. People, who used to receive train-

MAY 11, 1994
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ing in their villeges were earlier given Rs.
100to Rs. 150 and persons who came from
outside were given Rs. 200 to Rs. 250, the
amount has now been increased, commit-
tees have also been set up at State level to
makeimprovements inthe system and boost
the moral of these youth. Alongwith these,
some measures like improvement in selec-
tion procedure of candidates for training
under TRYSEM, review of the training peri-
od and preparing training programmes for a
reasonable period, have also been taken in
this regard.

[English}

DR. MUMTAZ ANSARI : | had asked a
different question, how to make it more
effective so that all the persons and youths
trained will get self-employment. He has not
replied to it.

My second question is, what direc-
tives have been given to the State Govern-
ment and Union Territories so that this
scheme may be much more effective and
there is some sort of a difficulty in establish
credit linkages. Also, there is absence of
some infrastructural facilities; that is why
this training scheme is not becoming effec-
tive. So, | would like to know from the hon.
minister whether he is going to establishing
credit linkages with training and at the same |
time whetherhe is going to provide sufficient
infrastructural facilities to all the rural youth
trained under this TRYSEM scheme.

[ Translation)

SHRIUTTAMBHAIHARJIBHAI PATEL
: Alongwith that we are making arrangments
in IRDP for providing loan from banks to
needy persons who have completed their
training. For that we have not only written to
States but| have myself also looked into the
arrangements personally to ensure smooth
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progress of the programme.

PROF. PREMDHUMAL : Mr. Speaker,

Sir, the figures given in annexure-ll to the
reply show that as comparedto 1993-94, in
every State the number of canditates select-
edfortraining has gone down. Infew States,
this number has gone up steeply. May be
the figures are incorrect. In Jammu and
Kashmir, the numberwas 1476 during 1993-
94 but in 1994-95 it has shot up to 55,000 or
50,000. During last year, this number was
11,461 in Nagaland which has gone downto
985 this year. | would like to know as to why
there is such a big gap in statistics. What is
the criteria of selection and who is the
selecting authority. Figures have not been
given in respect of Delhi.

SHRIUTTAMBHAIHARJIBHAI PATEL
: Mr. Speaker, Sir. selection is made at
district levels and instructions have been
issued afresh to improve the procedure.
Selectionismadeinthe age group of 18—35
years and reservation is made at the rate of
50% for tribals and harijans, 40% forwomen
and 3% for physically handicaped. This
programme has been suspended in the
villages of Delhi after holding discussion
with the Delhi Administration.

PROF. PREM DHUMAL :why there is
so much of difference in figures.

SHRIUTTAMBHAIHARJIBHAI PATEL
: There is differece in figures because less
funds were available during 1990-91.

SHRIMANJAY LAL : Mr. Speaker, Sir,
there are quite a large number of unem-
ployed youth, scheduled castes and tribals
in Bihar. Even then, the target was 40,384
during 1993-94 but against that also only
19,485 persons were given training. Whatis
the reason behind it ?

VAISAKHA 21, 1916 (SAKA)
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SHRIUTTAMBHAIHARJIBHAI PATEL :
As | have already said in the begining that |
have written to State Governments and

-reviewed the progress of the programme

personally so that it could be implemented
expeditiouly.

SHRI SURYA NARAYAN YADAV : Mr.
Speaker, Sir, the selection is made by Dis-
trict officials and by village Panchayats at
village level. A Panchayat consist of a pop-
ulation of about ten thousand people and
there may be 2 or 2 1/2 thousand unem-
ployed people. Out of them only 3-4 unem-
ployed youths are given training. | would like
to know whether the Government is con-
templating to make arrangements for more
funds so that more persons could be given
training.

SHRIUTTAMBHAIHARJIBHAI PATEL:
Efforts are being made in this regard.

SHRI RAJESH KUMAR : Mr. Speaker.
Sir, the Government has made a provision
to allocate Rs. 250 crore underthis scheme.
But this scheme is totally withheid in Bihar
and no training is being imparted there for
want of funds. Sir, through you | would like
to know from the hon. Minister as to the
amount be allocated to Bihar and share of
scheduled castes and scheduled tribes of
Bihar in it, out of the total allocation of Rs.
250 crores.

SHRIUTTAMBHAIHARJIBHAI PATEL:
We will provide funds as much as there are
required. -
[English]
Sick Public Sector Undertakings

642 SHRIK. PRADHANI : Willthe
PRIME MINISTER be pleased to state :
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(a) whether the Planning Commission
has advised for an early closure of the
terminally sick public sector undertakmgs
which are not strategic;

(b) whetherthe Governmenthave iden-
tified such undertakings;

(c)ifso, the details thereof, State-wise;
and

(d) the mannerin which these are likely
to be closed?

MAY 11, 1994
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SAHI): (a) No, Sir.

(b) and (c) 44 Sick PSUs have been
referred to BIFR vide Statement

(d) Action in individual cases will be
taken by Govt. on the basis of BIFR deci-
sions.
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SHRI K. PRADHANI: Mr. Speaker, Sir,
the Minister has stated the Annexure has
been enclosed. But | do not find any enclo-
sure. If the Minister has that, | would like to
have that list. (Interruptions)

| am satisfied that itis there. | have got
the statement here. But | did not get it
earlier. That is why | have asked about it.

MR. SPEAKER: Please put your ques-

tion.

SHRI K. PRADHANI: What are the
reasons for the undertakings to fall sick?
What steps have been taken to prevent the
units going sick? What are the duties en-
trusted to a Group of Ministers to review the
performance of these public sector under-
takings? What is the result thereof?

MR. SPEAKER: There are many ques-
tions in one supplementary question.

[ Translation)

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, the hon.Memberwanted to know the
reasons for public undertakings falling sick
and action that has been taken by the
Governmentinthis regard. | wouldliketotell
the hon.Member that according to the study
conducted by the 1.B.R.I there are three
reasons for the public undertakings falling

- sick i.e. 1. Management inefficiency 2.
Market problem 3. Project shortcomings.
There are some other reasons also like
problem of infrastructure, labour disputes,
old and outdated technology, excessive
manpower, under utilisation, want of feeder
and financial problems.

Mr. Speaker, Sir, the situation cannot
remain the same. At present, there are
some external andintemal factors which are
responsible for these problems. These
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problems are there for the past several
years and the Government has taken some

" concrete steps for the revival of the sick

units. Cases of several sick PSUs were
presented before the BIFR, so as to formu-
late schemes for their rehabilitation and
revial. Experts have been taken in the
management Board. Measures for
upgradation of technology, restructuring of
financial and managerial basis to reduce
operational cost have also been taken up.
The Governmentalso has a planfor restruc-
turing the financial management. Alongwith
that measures regarding bringing variety in
products, training and redeployment of sur-
plus workers and improved maintenance
and modernmanagement practices are also
being taken up. The second question re-
lates to group of Ministers. It was constitut-
ed just a month ago in the last week of
March. It has not yet met but meeting is
likely to take place any time. Administrative
Ministers are the members of this group of
Ministers. Presently, information is being
collected from the concerned administrative
departments as to which are the sick units
and what are the schemes ibeing formulat-
ed by the concerned administrative depart-
ments and the measures the Government
would like to take for rehabilitation oand
winding up of the PSUs, Action will be taken
up after receiving-information from the con-
cemed departments.

[English]

SHRI K. PRADHANI: Mr. Speaker, Sir,
the number of members in the BIFR is very
smallin proportionate to the workload given
toithem. They have repeatedly requested to
increase the strength for disposing of large
number of cases pending with them. May |
know from the hon. Minister whether they
have increased the strength or not?

Secondly, | would like to know whether
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there is a policy of the Government to allow

the sick units to continue if the representa-

tives of the workers come to take up the
responsibility of the management.

[ Translation)

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, there can be nine members at the
maximum inthe BIFR. It willcomprise chair-
manand 8 members. Atpresent allthe posts
are filled.

MR. SPEAKER: Itis regarding increas-
ing the strength.

SHRIMATI KRISHNA SAHI: | am say-
ing that recommendations have been made
to take two more members. At present, it is
under consideration of the Finance Ministry.
Cases are not being delayed in BIFR. BIFR
considers and reviews all the reasons re-
sponsible for the sickness. it prepares a
package programmes after discussing the
matterwith allthe financial institutions, labour
unions and other concerned parties. Ittakes
time. The cases of sick public sector units
are being referred to BIFr for the last two
years after SICA amendment. BIFR has
considered the cases in respect of about 11
sick units, ten for windingup andone recom-
mended for revival. The Goseami Commit-
tee was set up to give its opinion and
recomendations for improving the function-
ing of BIFR. Its report was received in July,
1993.

SHRI NITISH KUMAR: Mr. Speaker,
Sir, the Government does not have any
comprehensive plan to revive the sick units
of Public Sector Undertakings. In her reply,
she has given a statement which shows
Bihar on the top of the list, which also
mentions about H.E.L. Ranchi. These units
were established to manufacture capital
goods and these units do not get any order
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from the Government. It may be one of the
reasons fortheir sickness. Throughyouthe
hon. Minister has also given a number if
other reasons but | fail to understand that if
Government really wants to revive these
units, then what sort of help it is going to
extend tothem? A number of sick units has
asked for budgetary support. Whether
Government is providing or proposes to
provide assistance to these sick units? The
hon. Minister should give some details in this
regard. -

SHRIMATIKRISHNA SAHI: Mr. Speak-
er, Sir, we have already provided statewise
list of Gentral sick public sector enterprises
to the Mgmbers. It deals with the action
being taken in respect of each and every
sick unit. But as far as his point regarding
providing bugetary support to these units is
concerned, | would like to remind the hon.
Member that this is a very important thing
that amount of support to PSUs has been
raised in the plan and non-plan budget
estimates during the last two years. Provi-
sion of Rs.5512 crores and Rs.7003 crores
was made during 1992-93 and 1993-94
respectively. There has been no cut in the
supportamount. While deciding about it we
also take the limited sources in the country
in account and it is because of the limited
sources available in the country that we are
not getting the desired cooperation but un-
der our bolicy, we do promote industrializa-
tion in the private sector. To those PSUs
which are playing an important and creative
role we are extending support. The Govern-
ment wants to give full autonomy to all
PSUs. Recently, all P.S.Us have been
asked to sign MOU considering all issues
necessary for their development.

SHRI CHANDULAL CHANDRAKAR:
Mr. Speaker, Sir, Mr. Pradhani has raised a
very important question today. Lakhs of
labourers and their interests are affected
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adversely. Its main reason is, as the hon.

Minister has stated in his reply, that a large

number of industries in Public Sectorare not |

working efficiently and it is one of the rea-
sons for the sickness of these units. There
is nodoubt that the most of the Public Sector
units are becoming sick partly due to the
mismanagement and appointment of such
persons who do not have any experience in
this field. For example.....

MR. SPEAKER: No, he has already
pointed it out.

SHRI CHANDULAL CHANDRAKAR: |
think it is necessary to illustrate certain
examples.

MR. SPEAKER: Itis not necessary.

SHRICHANDULAL CHANDRAKAR: All
this will be meaningless without giving an
examples.

| only mean to say that SAIL is a major
iron and steel company. It has to purchase
refractory. It is not possible to run an iron
factory without refractory. But instead of
purchasing the refractory from the best
refractory plantin the Public Sector, SAIL is
rather purchasing it from the Private Sector.
You might be knowing more. | do not have
much experience. But | would like to know
as to why does it is purchasing refractory
from the Private Sector whereas the best
material is being manufactured in the Gov-
emment factory itself? Similarly there is
HHCL plant, which is manufacturing refrac-
tory for Public Sector Units. It is a good
company and it has good manufacturing
capacity but it is not given work.....

MR. SPEAKER: If it lingers too much,
| will disallow it.

SHRI CHANDULAL CHANDRAKAR: |
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do not want to speak much, but | just want
to illustrate.

[English}

MR. SPEAKER: What is your Ques-
tion? | have not understood.

[ Translation]

SHRI CHANDULAL CHANDRAKAR:
My question is that the SAIL is a major
company. As you know, SAIL has definitely
to purchase refractory. Whether itis a fact
that the refractory purchased from private
sector is of inferior quality? What are the
reasons forwhichitis not purchasing refrac-
tory from the Public sector refractory plant
which is comparatively manufacturing the
good quality refractory?

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, | cannot tell about the SAIL because
this question is related to Administrative
Department and he can ask this question to
them only. Just now the professional man-
agement was being mentioned here. Our
objective is to encourage competition and
also to promote the Public Sector Undertak-
ings.

[English]

SHRI ANNA JOSHI: Sir, the Govern-
ment has referred 44 cases to B.I.F.R. Out
of them there are four cases from
Maharashtra. | wouldlike to know as to what
isthe decision ofthe B.|.F.Rregardingthese
four units, namely Richardson & Cruddas
(1972) Limited, National Bicycle Corpora-
tion Limited, N.T.C. (Maharashtra North)
Limited and N.T.C. (South Maharashtra)
Limited and if they have given any decision
whether the Government has reached any
agreement with the trade unions for the
closure or for running of the units.
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[ Translation]

MR. SPEAKER: If you do not have
- information regarding it, you can give it in
writing.

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, a separate notice will be required for
the detailed information. But | would like to
state thatin Maharashtra, there are four sick
mills - Richardson Cruddas Ltd. is under
enquiry, National Bicycle Corporation Ltd. is
a registered company and the information
regarding its winding up has been recom-
mended to the concerned High Court. The
N.T.C. (Maharashtra, Norths) is under en-
quiry and NTC (Maharashtra, South) is also
a registered company and is under enquiry.

(English]

SHRIANNA JOSHI: Sir, regarding my
second part of the question whether they
havereached any agreement withthe unions
of the units, she has not answered.

[ Translation]

MR. SPEAKER: Its reply willbe given to
you in writing.

SHRIMATI KRISHNA SAHI:- We will
inform you separately.

[English]

SHRI NIRMAL KANTI CHATTERJEE :
Sir, with great hope | am asking this ques-
tion.

MR. SPEAKER: Please do not take
your questions from general to specific be-
cause the Minister is not likely to have the
answers.

SHRI NIRMAL KANTI CHATTERJEE:
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Sir, there are two kinds of problems among
other problems afflicting the public sector
enterprises now. One is that in several
areas the funding is only for wage payment
and no working capital is provided so that
they can produce the things. It is in Tyre

Corporation of India and elsewhere and she

knows it. That is one part of it. The other

type of problem is that in certain public

sectorenterprises noorders are being placed

from other public sector enterprises or Gov-

emment like the case of Jessops. Even in

private sector, in Calcutta, the great and all

mighty Birlas’ firm has complained that -— it

is in private sector—it is going to remove

around 1,500 workers becaus of lack of

work orders. The company is TEXMACO.

From 1st of June they are going to remove

another 3,000 people. This is the situation

about orders for wagons in Jessops and

other manufacturing organisations includ-

ing the private sector Birlas’ firm.

| would like to know the hon. Minister, if
she cangive anassurance tothe House that
the required orders will be placed and all
other Ministries which are invioved in that
will be coaxed for an answer favourable to
the public sector and | also want to know
about the working capital.

[ Translation]

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, | have already pointed out that one of
the reasons for the sickness of our units is
the shortage of orders, but it depends upon
the policy which keeps on changing from
time to time and the Govermment.....

MR.SPEAKER: The policy should not
be changed frequently.

SHRIMATIKRISHNA SAHI: Mr. Speak-
er, Sir, it is all right but the policy of the
Government is....
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[English]

SHRIMATI MALINIBHATTACHARYA:
Is the policy decision to reduce orders for
public sector?

[ Translation)

SHRIMATIKRISHNA SAHI: Mr. Speak-
er, Sir, the hon. Member discusses these
matters with delegation in my office twice or
a week. All points are discussed. Please tell
me whetheritistrue not? Itisafactand she
knows it. But | want to State that we should
also promote the private sector. Itisan open
competition. Therefore, Private Sector and
PSUs have to compete and get the orders.

[English]

SHRI D.K. NAIKAR: Sir, among the
identified public Secter undertakings, the
Bharat Goldmines Limited at Kolar is also
there. Nearly 10.000 workers are therein it.
The experts’ opinion is that gold deposits are
there in the mines.

MR. SPEAKER : She is not likely to
have information on this.

The expert opinion also says that gold
deposits are very much there, but because
of mismanagement it has suffered a lot.
Therefore, we have give a representation on
behalf of the State. What is the action taken
by the Minister regarding that and what
alternative arrangements will be made. If it
is closed by the Government?

SHRIMATI KRISHNA SAHI: Sir, at the
moment | do not have the information.

[ Translation]

SHRI GUMANMAL LODHA: Mr. Speak-
er, Sir, it has been stated that 10 Public
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Sector Undertakings are proposed to be
wound-up. | want to know as to how many
-employees are supposed to be rendered
jobless due to winding up of these undertak-
ings and what action is being taken to pro-
vide altemative employment to these em-
ployees? | wantto know the names of those
10 Public Sector Undertakings which are
proposed to be would up.

SHRIMATI KRISHNA SAHI: We have
furnished a list containing the names of 44
Public Sector Undertakings....(/nterruptions)
As far as these workers are concerned
64,500 workers have been offered volun-
tary retirement under NRS during last two
years and pilot projects are being launched
in Bombay, Indore and Kanpur to impart
training to the workers. Moreover, 15 ITls
and 6 ATls are going to impart training to
these workers through the Ministry of Labour.

[English)

SHRI TARIT BARAN TOPDAR: Sir,
even after favourable reaction by the BIFR,
the public sector banks are not extending
the concessions and other facilities to the
public sector as they give those things to the
private sector because of absence of guide-
lines from the Reserve Bank of India or the
Govemment. Will the Minister say some-
thing as to what the Government is going to
do about it?

[Translation)

SHRIMATI KRISHNA SAHI: Sir, it is
relate to the Ministry of Finance.

SHRI TARITBARAN TOPDAR: Sir, this
is not the answer. .

[English)

MR. SPEAKER: | would expect the
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Minister to get the reply and send it to him.
This is very pertinent to the question.

SHRI BASUDEB ACHARIA: Sir, in a
number of cases aug experience says that

even after the revival package is approved.

by the BIFR, the nationalised banks are not
implementing it.

[ Translation]

MR. SPEAKER: He had also asked the
same question

[English]

SHRI BASUDEB ACHARIA: Sir this is
not identical.

I have a reply from the Prime Minister
that if an agreement is arrived at between
the unions and the management for the
revival of a sick public sector undertaking,
reference to BIFR will be a mere formality.
But in all cases, after a sick public sector
undertaking has been referred to BIFR the
financial institutions and the banks refuse to
provide working capital and also bank
gurantee. There is a glaring example of
ABM where the State Bank of India had
refused to give bank gurantee to this under-
taking which had recovered from sickness.
So, may | know from the Minister of State for

Industry whether the Government of India
will take proper steps to see that the pack-

age approved by the BIFR is implemented
by the Ministry?

[ Translation]

SHRIMATI KRISHNA SAHI: Sir, when
Government receives the report, action will
certainly be taken theron.
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[English)

MR. SPEAKER: He is trying to under-
stand whether the policy of the Government
is to help the unit if there is an agreement
between the management and the workers.
If that unitis not helped, what are you going
to do?

(Interruptions)
[ Translation)

SHRIMATI KRISHNA SAHI: The entire
issue is before BIFR. The Government will
take action only after receiving report from
it, (Interruptions) Representatives of the
three parties sit together and hold discus-
sion and consultation. Workers and the
concerned Department all are consulted.

[English]

SHRI BASUDEB ACHARIA: You have
not understood the question.

[ Translation)

SHRIMATI KRISHNA SAHI: Only after
hearing the views of all parties decision is
taken to revive the unit. The Bank Financial
Institutions have also been requested to
take action in this regard. The Govermment
will certainly provide assistance wherever it
is required so.

{ Enalidvl.

SHRI ANKUSHRAO RAOSAHEB
TOPE: | would like to know from the hon.
Minister whether the BIFR which is applica-
ble to sick units of the public sector and
private sector is made applicable to sick
oiunits in the cooperative sector also. ltisa
very long demand from the cooperative
sector that the BIFR should be made appli-
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cable even to the sick units in the coopera-
tive sector like cooperative sugar mill, spin-
ning mill. Will the Government think now to
make it applicable to the sick units in the
cooperative sector also?

[Translation)
SHRIMATI KRISHNA SARI: Mr. Speak-
er, Sir, itis yetunder the consideration of the

Government.

SHRI RAJNATH SONKAR SHASTRI:
Mr. Speaker Sir, | seek a clarification from

the hon. Ministertothe reply giventothe first .

part of the basic question asked by me. In
the Consultative Committee...(/nterruptions)

MR. SPEAKER: The proceedings of
the consultative committee are not sup-
posed to be discussed here.

SHRI RAJNATH SONKAR SHASTRI:
In her reply to some other question the hon.
Minister has stated that in total-49 compa-
nies in our country are sick. Butin reply to
my question she has stated the number of
sick units in the country is 44. Through you
| would like to know from the Government
whether the figure 44 is correct or the figure
497 Secondly in reply to my question, she
has stated that the number of sick compa-
nies in Uttar pradesh is 10 whereas you
have reported this numberto be 8 in reply to
some other question. | would like to know
the reasons for such variation and uncer-
tainty in figures. lIs it a fact that the funds
allocated for Public Sector sick units have
been divertedto elsewhere andiregularaties
have been committed in its management
and managers have been provided political
protection also?

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, there is no variation in the answer.
Earlier 50 cases were referred to BIFR.
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There had been improvement in the perfor-
mance of 4 of these units and two of the
cases were not maintainable. Therefore,
the 44 sick units were referred to the BIFR.
Ifacompany shows anyimprovement within
one ortwoyears, its name is withdrawn from
the list of sick units. He has asked me about
the diversion of funds. When the amount is
released, it is deposited in the Government
account and it is allocated on the basis of
priority.

[English)

MR. SPEAKER: She s quite capable of
taking all the questions.

SHRIMATI MALINI
BHATTACHARAYA: Sir, the decision to re-
fer sick units to the BIFR seems to suffer
from total ad hocism. There are a number
of such sick public sector units where in
order to arrive at the BIFR package, the
Government has to agree to be the promot-
er. Inanumber of such cases—the Yangus
Division of Braith Waite is one such
example—ihe Government is reluctant to
give that commitment. This is why BIFR
packages are being delayed. | would like to
know from the hon. Minister whether the
Government would come forward as a pro-
moter of the sick industries so that the BIFR
package may not be delayed.

[ Translation)

SHRIMATI KRISHNA SAHI: Mr. Speak-
er, Sir, the Government acts as a promoter
and felicitator. It is our policy. As he has
asked, the break up of each will be provided
separately.

[English)

SHRI NIRMAL KANTI CHATTERJEE:
The promoteris nottakingthe responsibility.
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It is not providing funds.

Khadi and Village Industries
Commission

*8644. SHRI BAPU HARI CHAURE:
SHRI MANIKRAO HODLYA
GAVIT:

Will the PRIME MINISTER be pleased
to state:

(a) whether the Khadi and Village In-
dustries Commission (KVIC) proposes to
create additional job opportunities for rural
workers in the non-farm sector;

(b) if so, the details thereof; and

(c) the quantum of employment likely to
be generated therefrom, state-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SEALE INDUSTRIES AND
AGRO AND RURAL INDUSTRIES) (SHRI
M. ARUNACHALAM): (a) to (c) A statement
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is laid on the Table of the House.

(a) Yes, Sir.

(b) The aim of KVIC is to generate
employment through development of khadi
and rural industries in the whole country.
Upto 1992-93, the KVIC has been able to
provide employment to 52.50 lakh persons
(14.45 lakhs in khadi and 38.05 lakhs in
Village Industries). Apart from the normal
programmes, additional employment op-
portunities for rural workers in non-farm
sector is proposed to be generated through
the Special Employment Programme
launched in 16 selected backward districts
of the country. A list of the districts in which
the special employment programme is be-
ing implemented is given in the Annexure.

(c) In each district selected for the
special employment programme, employ-
mentfor 10,000 persons shallbe generated.
Thus the programme is likely to generate
employment for 1,60,000 persons in the
above districts.

ANNEXURE

Districts Indentified for Special Employment Programme Through KVI.

S. No State District

1. Assam Marigaon

2. Andhra Pradesh Kumnool, Adilabad
3. Bihar Saharsa

4. Guijarat Dang

5. Himachal Pradesh Chamba

6. Kerala Alleppy

7. Madhya Pradesh Sarguja
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S. No State District
8. Maharashtra Chandrapur
9. Orissa Kalahandi
10. Rajasthan Dousa
1. Tamil Nadu Tirunelvelli, Ramanathpuram
12. Uttar Pradesh Mau
13. ' West Bengal Birbbum
14. . Kamataka Kolar
[ Translation]

SHRI MANIKRAO HODLYA GAVIT:
Mr. Speaker, sir, the hon. Minister has
stated in his reply that the aim of the KVIC
is to generate employment through the de-
velopment of Khadi and rural industries in
the whole country. Upto 1992-93, the KVIC
has been able to provide employment to
52.50 lakh persons including 14.45 lakhs in
Khadi and 38.05 lakhs in village industries.
Apart from the normal programmes, addi-
tional employment opportunities for rural
workers in non-form sector is proposed to
be generated through the special employ-
ment programme launched in 16 selected
backward districts of the country.

Sir, the part ‘C’ pf the reply states that
_employment will be generated for 10,000
people in each selected district under the
special employment programme. Thus, the
programme is likely to generate employ-
ment for 1,60,000 persons in the above
districts.

MR. SPEAKER: You need not read it.

SHRI MANIKRAO HODLYA GAVIT: |
want a clarification from the hon. Monister.
Part 'b' of the reply states that 52.50 lakh
persons will be provided employment under
this programme whereas part'C' of the reply
states that 1,6000 persons will be provided
employment. Whyis this contradictionin the
reply?

MR. SPEAKER : Please tell as to why
this contradiction is there in the reply.

[English)
Why is there this big difference?

SHRI M. ARUNACHALAM : We have
taken up 16 districts under the scheme. We
will be taking another 50 districts in the
Eighth Five Year Plan and thereby we willbe
creating additional employment opportuni-
ties for 5 lakh people.

[ Translation)

SHRiI MANIKRAO HODLYA GAVIT :
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My second supplementary questionis wheth-
er the Aadivasi and hill districts of
Maharashtra i.e., Thane, Dhule and Nasik
* come under the backward districts men-
tioned in the reply where employment willbe
provided under the KVIC’s special employ-
ment programme and if so, the time by
which employment will be provided and if
these districts do not come under the areas
mentioned then what are the reasons there-
for?

[English]

MR. SPEAKER: Do you have the infor-
mation? He is referring to some districts in
Maharashtra.

SHR! M. ARUNACHALAM : These dis-
tricts have been selected on the basis of the
recommendation of KVIC. It was scruti-
nized by a Committee headed by the Secre-
tary, Small Scale Industries. In the remain-
ing period of the Eighth Five Year Plan, we
willbe taking up another 50 districts. | do not
know whether it is being done or not.

SHRI SOBHANADREESWARA RAO
VADDE : Mr. Speaker, Sir, in respect of the
Schemes that are being encouraged by the
Khadi and Village Industries Commission,
the unit cost has been enhanced in recent
timesto agreatextent. The actual necessity
is, more number of beneficiaries should be
helped rather than the steep escalation in
the cost of the unit. | would like ta knaw
categorically from the hon. Minister whether
the Government will look into aspect and
make necessary changes so that it gives
revised instructions to the State KVIC to
help more number of rural artisans, particu-
larly the black-smiths who can manufacture
the improved agricultural implements, tools
etc. and the bamboo basket-makers. There
are lot of avenues now.
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| would like to know from the Govern-
ment whether it will also issue clear instruc-
tions to the financial institutions. Here you
have said you are giving assistance through
KVIC. The banks must also give more
financial assistance.

MR. SPEAKER : Please come to the
question now. This kind of verbosity will not
help.

SHRI SOBHANADREESWARA RAO
VADDE : | would like to know whether the
Government will issue clear instructions so
that their financial requirements are met
positively.

SHRI M. ARUNACHALAM : Sir, this
aspect has been looked into. A high power
Committee headed by the Prime Ministe:
has been constituted. The Committee will
be submitting its recommendations very
shortly. This aspectis alsobeing discussed.

SHRI C. K. KUPPUSWAMY : What is
the policy support that the Government is
giving to Khadi and Village Industries to
increase employment opportunities?

SHRI M. ARUNACHALAM : As far as
the Government is concerned, it is giving
due policy supportinthe form of positive and
protective measures for the KVI sector.
Number one is, permission has been given
forthe use of duty free polyesterfiber for the
KVIC. Import of raw wool has been exempt-
ad from excine duty and the number af itema
which have been allowed excise duty ex-
emption is now increased.

The poly-vastra of KVIC has been al-
lowed for use by Government employees to
promote hand-made paper industry. The
Govemment has given instructions to vari-
ous Ministries and Departments to pur-
chase fifty per centof theirrequirement from
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this hand-made paper.
[Translation]

SHRI PHOOL CHAND VERMA : The
hon. Minister has selected 16 districts and
in each district 10,000 persons are pro-
posedto be provided employmentunderthe
Special Rural Employment Programme. |
would like to know as to what is the percent-
age of Harijans - Aadivasis, the people
belonging to backward classes and rural
landless labourers for providing employ-
ment under this programme?

[English]

SHRIM. ARUNACHALAM: Yes Sir, As
on date, 30 per cent beneficiaries from the
KVIC activities are Harijans and Scheduled
Castes.

[ 1 rénsiation)

SHRIRAMASHRAY PRASAD SINGH :
The list given by the hon. Minister includes
Sahara’s district of Bihar. | would like to
know whether underdeveloped Aadivasi
areas and backward districts are proposed
to be included or not?

[English]
MR. SPEAKER : You can briefly reply.
SHRI M. ARUNACHALAM : Saharsa
district has been selected under Special
Employment Programme. The Scheduled
" Castes and the Scheduled Tribes people
have been involved in it.
[ Translation)
Programmes for Ocean Sciences

“645. SHRIJANGBIR SINGH : Will
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the PRIME MINISTER be pleased to state:

(a) the major programme undertaken
by the Governmentin various fields of ocean
sciences during the last two years;

(b) the details of the amount spent on
these programmes and the resuits achieved
therefrom; and

(c) the amount earmarked in the cur-
rent financial year for these programmes?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE DE-
PARTMENT OF ELECTRONICS AND DE-
PARTMENT OF OCEAN DEVELOPMENT
(SHRI EDUARDO FALEIRO) : (a) to (c) A
Statement is laid on the Table of the House.

STATEMENT

(a) The Majorprogrammes undertaken
by the Governmentin Ocean Science in the
last two years are as follows:

(i) Scientific Research in Antarctica
(ii) Polymetallic Nodules Programme

(iii) Programmers related to the
Exclusive Economic Zone
including the coastal areas.

(iv) Basic Research

(b) A total amount of about Rs. 91
crores has been spent in the last two years
on the implementation of the major
programmes indicated in Part (a) of the
answer. Some highlights of the results
achieved are given below:
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(i) Completion of 12th Scientific,
Expedition to Antarctica and
launching of the 13th Expedition;

(il) Assessment of resource potential
of polymetallic nodules and their
spatial distribution in them i n
site allotted to India and
continuation of development of
technologies for mining and
metallurgy related to the
nodules.

(i) Dissemination of information on
potential fishing zones to coastal
fishermen; continued monitoring
of marine pollution; demonstration
of generation of electricity from
sea waves at an experimental
plant in Kerala; demonstration of
prawn culture in the acidic soils
of  Andaman Islands;
Commissioning of two-way voice
communication systems between
traditional fishing craft a n d
shore at four Ilocations;
establishment of National Institute
of Ocean Technology for
development of exploitation
technologies; continuation of
fishery resource assessment;

(c) The plan allocation for the depart-
ment for the current financial year is Rs. 46
crores.

[Translation)]

SHRIJANGBIR SINGH : The subject of
a Ocean Science is very wide. The hon.
Minister has only talked of generating elec-
tricity from sea-waves whereas several oth-
er systems and techniques have been de-
veloped in other countries of the world.
Electricity is generated due to the difference
between the temperatures of the upper
water level surface and the temperature at
the bottom of the Ocean. This is called
Ocean Thermal Energetic conversion. |
want to know whether there is any proposal
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under the consideration of the Government
to generate power from tidal-energy and
wave-energy? The second question is
whether the Government has chalked out
any scheme to hamess solar and ocean
energy? The third question is whether the
Government has formulated any scheme is
regard to Hydro-technique energy? If not,
aretheyplanning tochalk out such schemes?

[English]

SHRIEDUARDO FALEIRO : Within my
limited knowledge, | willreply. You were the
first Minister of State of Science and Tech-
nology in this country. You know better
aboutit. Butthisiswhat | wantto say. | want
to make these points. Firstly, we are having
one demonstration plant that is near
Trivandrumonits sea-way. Secondly, apart
from India, there are only three other coun-
tries which have such type of demonstration
plants and this technology is being demon-
strated. Japan, U.K. and Norway, if | am not
mistaken. Thirdly in no country, has this
been used and found to be economically
viable. And it is not being used on the
commercial basis. We are in the stage of
demonstration. In this case, like in most
other cases, matter and programmes con-
ceming ocean development, it is a futuristic
approach. We are at the level of research.
We are preparing for the day where really
this will be used by us.

MR. SPEAKER : He wants to know
whether we are producing energy by using
the thermal differences.

SHRIEDUARDO FALEIRO: As | have
said, this Department looks after science
and technology. The Department where
really these programmes are being done is
the Department of Non-Conventional Ener-
gy Sources. They are dealing with it at the
operational levels.



55  Oral Answers

[Translation)

SHRIJANGBIR SINGH : Mr. Speaker,
Sir, the hon. Minister has furished incom-
plete information. My supplementary ques-
tion is, when the 13th expedition to Antarc-
tica will be launched and whether it will have
allthe Indian scientists andindigenous equip-
ment and machinery?

[English]

MR. SPEAKER : He wants to know
something about the expedition to Antarcti-
ca.

SHRI EDUARDO FALEIRO : We are
on the launching of the 13th expedition to
Antarctica. Members may want to know
what we have achieved. We do have a
permanent base there.

As far as the vessel is concerned, we
find it much more viable because the ice-
breaker vessel is used only for four months.
We find it much more viable to hire a vessel
than tobuy one. We are looking-l must take
the house into confidence on this - at the
vessel which will be a multi-purpose one not
only to conduct expedition to Antarctica but
also to do oceanographic survey. A multi-
purpose vessel, perhaps, would be a viable
proposition. We are looking into it.

SHRI VIJAY NAVAL PATIL : | under-
stand that there are some research activi-
ties being done in the field of science and
technology. | would like to know particularly
about the polymetallic nodules. What is the
progress made in the finding of polymetallic
nodules and whether the Government has
arrived at the conclusion that exploration of
metals onthe sea-bottom willbe economical
at the present juncture?

SHRI EDUARDO FALEIRO : ltis the
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global consensus of all countries including
the countries which are not less developed
than ours. One may mention that the United
States which started the work on this in the
early part of the century has found at this
point of time that commercial exploration of
these nodules is not economically viable.

SHRI V. DHANANJAYA KUMAR : |
would like to know from the hon. Minister
about the third programme which he has
raentioned, that is, the programme related
to the Exclusive Economic Zone including
the coastal areas. What are the economic
programmes which are beingundertaken by
this Ministry to improve the economic situa-
tion, ecoromic conditions of the fishermen
specially in the coastal areas? There is a
mention of it in this.

MR. SPEAKER : What are you going to
do to use the Economic Zone?

SHRI EDUARDO FALEIRO: About the
Economic Zone, we are working on two
directions, both exploration and exploita-
tion. Explanation is basically a question of
surveying, mapping out and it is basically
done onthe Western CPAs by the Oceanog-
raphy Institute which is based in Goa. For
developing exploitation technology a new
Institute is comingup in Madras whichis, the
Instityte of Ocean Technology.

As far as the specific thing for the
fishermen is concemed, immediately we
have a very limited programme.

SHRIA.CHARLES : Thereis a reliable
information there are several ships sunk
centuries back and are lying at the territorial
waters of this country. May | Know from the
hon. Minister whether we have the technol-
ogy forthesalvaging ofthe shipand whether
any attempt has been made because even
the scrap will be of worth several crores of
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rupees? That willbe anotherarea where we
can get the foreign exchange.

SHRIEDUARDO FALEIRO: Thisis not
dealt with by this Ministry. It is dealt with by
other Ministries like Surface Transport s,
Steel etc.

[Transiation]

MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Mr. Speaker, Sir,
since we are conducting research on Ant-
arctica. We already have two permanent
stations there, namely Maitriyi and Dakshin
Gangotri. | would like to ask the hon.
Minister whether Governmgnt propose to
set up a third station there? If so, has any
work been undertakeninthis regard? Ifyes,
what are the details of the progress made so
far? | would like to know the achievements
we have had in all these years’ In what
manner are these achievements being
utilised? | would also like to know whether
the treaty that was signed in respect of
Antarctica is going to Lapse and if not, how
is our Government going to participate in
that treaty?

[English]

SHRI EDUARDO FALEIRO : India has
signed Protocol on Environmental protec-
tion to the Antarctic of 1991 and India’s
feeling is, unless a large number of coun-
tries participate there will reality notbe much
point.

Se far as law of the sea convention is
concemed the U.N Secretary-General is
trying to work out a consensus. And if a
consensus is worked out, surely, we will be
ratifying it. But what is important is that the

majoranda large number of countries should ,

beinvolvedinit.‘Otherwise, the Treaty does
not carry any importance,
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MAJ.GEN. (RETD) BHUWAN
CHANDRA KHANDURI : What about the
number of stations? We had two stations -
Maitreyi and Gangotri.

SHRIEDUARDO FALEIRO: Those sta-
tions are there. There is a permanent base
like the Maitryi and Dashin Gangotri is a
supply base..

.MR. SPEAKER : What he wants to
know is: Are you going to have a third
station?

SHRI EDUARDO FALEIRO : We are
working on these two.

Share Values of Public Sector
Enterprises

* 647 SHRI AJOY
MUKHOPADYAY Will the PRIME MINIS-
TER be pleased to state:

(a) whether the Government have for-
mulated definite norms for fixing share val-
ues of different public Sector Enterprises in
respect of their disinvestment;

(b) if so, the basis for fixing the norms
and whetherexpert bodies have beenset up
for the purpose; and

_(c) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY
(SHRIMATI KRISHNA SAHI): (a) to (c) The
value of shares for disinvestment s fixed by
a Core Group of Secretaries. This Core
Group makes use of the services of profes-
sional merchant bankers for this purpose.

SHRI AJOY MUKHOPADYAY : Sir,itis
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unfortunate that the question has not been
properly replied. The reply which has been
given shows that the Government wants to
hide the real state of affairs in this respect.
It further shows that no definite norms have
been formulated for fixing the share values
of PSEs and still disinvestment is going on.
And it is going on despite the severe criti-
cism made by the CAG in this respect. |
would, however, like to know from the Min-
ister the names of those Secretaries who
are the members of this so-called Core
Group of Secretaries.

MR. SPEAKER: That is not allowed.
The rule says that the Secretaries cannot
defend themselves on the floor of the House.
So, theirnames are gotto be given and only
their designations are to be given.

SHRIAJOY MUKHOPADYAY : Butthis
is not a secret.

MR. SPEAKER : Please come to the
question.

SHRI AJOY MUKHOPADYAY : Any-
way, | would like to know why Parliament has
notbeentakeninto confidencein suchavital
matter, that is, in regard to the modus
operandi of fixing the share values of public
sector enterprises.

[ Translation)

SHRIMATI| KRISHNA SAHI : Mr. Speak-
er, Sir as | said earlier core group of Secre-
taries, Committee has beenconstitutedcon-
sisting of Secretary of Finance, Secretary
(expenditure) and Chief Economic Advisor
of Public Enterprises. The value of shares
for disinvestment is fixed by a core group of
Secretaries as per the modalities fixed by
the Cabinet. The average is taken of the
minimum rates fixed by the IDBI and ICICI.
As regards his complaint that the procedure
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has not been followed, | want to say that this
is incorrect. The procedure has properly
been followed. A minimum rate of the
shares of all the companies was quoted by
various Merchant Banks and an average
was taken and then finally, it was compared
with maximum rate of disinvestment done
lasttime and whichever rate was higherwas
considered as maximum reserve price. A
minimum reserve price was fixed after get-
ting all the bids. This was done by the core
group of Secretaries as the guidelines is-
sued by the Cabinet.

[English)

SHRI NIRMAL KANTI CHATTERJEE :
Have you read the Report of the Public
Accounts Committee on this matter?

SHRI AJOY MUKHOPABYAY : It ap-
pears from the Report of the CAG that
various irregularities andmanipulations took
place in regard to the disinvestment in the
first and second phases resulting in the
under realisation of share value to the extent
of Rs. 3442 crore. What steps the Govern-
ment have taken against those responsible
for this?

[ Translation]

SHRIMATIKRISHNA SAHI: Mr. Speak-
er, Sir,the CAG has stated that the loss was
notional which has not been established.
The hon. Minister of Finance had held a
detailed discussion on this point in August,
1993. The PAC has submitted its report
after inquiring into the disinvestment done
earlier which is under consideration of the
Government. :

[English)

MR. SPEAKER : AQuestion Hour is
over. We have a Short Notice Question
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today and it be asked by Shri Basudeb
Acharia.

12.01 hrs.
SHORT NOTICE QUESTION
[English]

Bokaro S.teel Plant

SNQ 3. SHRI BASUDEB ACHARIA:
Will the Minister of STEEL be pleased to
state:

(a) whether a few workers were killed
andseveral others injured recently at Bokaro
Steel Plant;

(b) if so, the details thereof; and

(c) the steps taken to prevent such
deaths in future?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Yes, Sir.

(b) 3 persons were killed and 36 were
admitted to Hospital. 27 of them were
discharged from the hospital the next day.
Since then all the others have also been
discharged from the hospital.

(c) An Esquiry Committee, consisting of
Justice B.N. Singh, retired Chief Justice of
Patna and Madras High Courts, has been
constituted by SAIL. Theterms of reference
of the Committee includes recommending
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remedial measures to avoid recurrence of
such incidents.

SHRI BASUDEB ACHARIA : He has
not referred as to how the accident took
place and why, though an Enquiry Commit-
tee has been setup underthe Chairmanship
of a retired Judge. This is the most serious
accident that took place at Bokaro Steel
Plant. The emission of gas was reported to
the Management by a worker since the gas
was emittingfor the last four days whichwas
poisonous gas-carbon-di-oxide. In spite of
that, no action was taken by the Manage-
ment to repair the pipeline from where the
gas was emitting. The gas spread over two
kilometers and as a result of this, such a
serious incident took place. This Bokaro
Steel Plantis being modernised byspending
Rs.1600 crores and the blast furnace is also
undermodernisationprocess. There are 32
kilometers of pipeline in Bokaro. These
pipelines' were examined 20 years back;
and during these 20 years, ... (Interruptions)

MR. SPEAKER: Whatis your question,

‘Mr. Acharia?

(Interruptions)

SHRIBASUDEB ACZHARIA: lam com-
ing to the question. (Interruptions)

MR. SPEAKER : Please come to it
quickly.®

( Intenuptions)‘
SHRI SOMNATH CHATTERJEE: The

question is a ‘short’ notice one, but the
supplementary is a little longer.

SHRI BASUDEB ACHARIA: May |
know frpm the Minister as to whether there
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was any emission of gas for four days before
the incident took place and whether it was
reported by an employee to the Manage-
ment; and if so, why no action was taken by
the Management to repair the pipeline?

MR. SPEAKER: It is a good question.
Now, you should sit down.

SHRISONTOSHMOHANDEV : Sir,to
the best of my knowledge, no such informa-
tion was with the authorities, that is, about
the continuous gas leak. On that particular
day at 1505 hours, there was a hail-storm
coupled with thunder and lightening; and as
a result there was a total failure of the grids
from the DVC; and the earth line of the DVC
fell into our captive line causiny disruption to
captive power supply. Pressure in the pipe
which was carrying gas. There was a rup-
ture and as a result, unfortunately three
people died and 36 people in thé canteen,
were injured.

Itis really a serious matter and such as
accident should not happen. ltis a fact that
alithese steel plants have got gas pipelines.
We have instituted an Enquiry Committee
anditis goinginto the details of it. The scope
of the Enquiry Committee is not only to find
out the faults but also to suggest corrective
measures.

As faf as | know, every six months,
there is a test check of all the gas pipelines.
In this instant case also, it was done. How-
ever, as the hon. Member says, we have

taken it very seﬁously; not only in Bokaro,

but in all the steel plants, we are wxamining
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the schemes to see that such recurrence
does not happen. Even the lines which are
coming from the grid and the captive should
be separated from each other so that one
does not fall over the other, which could
have avoided this particular incident.

SHRI BASUDEB ACHARIA: Sir, the
official version that the gas leaked out of a
connection pipeline of a blast furnace after
it was struck by lightning during heavy hail-
storm and dust-storm, is not correct. The
fact is that the gas was leaking for the last
four days. May | know from the Minister
what aré the terms of reference of the
inquiry Committee appointed by the Steel
Authority of India and by what time the
Committee has been asked to submit its
report? | would also like to know whether
anyinternal ordepartmentalinquiry has also
been ordered to go into it.

SHRI SONTOSH MOHAN DEV: A De-
partmental inquiry is also going on not only
in this case but in some other cases also.

Theterm of reference ofthe Committee
are:

1. to find out the causes leading to the
incident, and assess the damage of equip-
ment and assets.

2.torecommend remedial measures to
avoid recurrence of such an incident; and

3. to fix up the responsibility, if any.
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[English]
Minimum Needs Programme

* 643. SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of PLANNING
AND PROGRAMME IMPLEMENTATIONbe
pleased to state:

(a) whether allocation of funds to some
States and Union Territories has been made
under the Minimum Needs Programme;

(b) if so, the details of such allocation,
State and Union Territory-wise, during 1992-
93 and 1993-94;

(c) whether some of the States and
Union Territories have not utilised the funds
allotted in 1992-93;

(d) if so, the names of such States with
reasons therefor in each case;

(e) whether the Governments propose
toenhance the allocationto those States and
Union Territories which have utilised the
funds fully;

(f) if so, the details thereof; and

(9) if not, the reasons therefor?
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THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
GIRIDHAR GOMANGO): (a) and (b).
Allocations under MNP are made for all
States and UTs. The details indicating the
outlays for the years 1992-93 and 1993-94
and expenditure for the year 1992-93 under
minimum Needs Programme (MNP) are
given Statewise/UTs in the enclosed
Statement.

(c) and (d). The Table indicates the
Stateswhere the.re are shortfalls in utilisation
of MNP funds against the figures of revised
allocations. Utilisation of these funds is the
responsibility of individual State
Governments.

(e) to (g). Most of the allocations under
MNP are made in the Annual Plans of the
States and UTs. Within the overall size of the
State Plan. The State Governments can
allocate more funds under the MNP, and
these are considered favourable by the
Planning Commission. In fact, in order to
ensure that MNP receives adeuate attention
within the plan of a State/UT, there is
earmarking of funds by the Planning
Commission. In the event that the funds
under MNP are not utilised fully, there is a
proportionate cut in the Central Plan
Assistance of the State/UT.
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Building Centres Scheme

* 646 SHRI R. SURENDER REDDY:
Willthe Minister of URBAN DEVELOPMENT
be pleased to state:

(a) the objectives of Building Centres
Scheme under the Housing and Urban
Development Corporation (HUDCO);

(b) the date on which the scheme was
launched and the number of building centres
established since its inception, year-wise
and the centres actually functioning as on
March 31, 1994, State-wise; ‘

(c) the profitability of these centres for
the last three years, State-wise;

(d) whether the scheme has actually
been a non-starter in some of the States,
particularly in the North Western States;

(e) if so, the details thereof and the
reasons therefor; )

(f) whether HUDCO proposes to
sanction more building centres; and

(9)jif so, the details thereof, State-wise?

THE MINISTER OF URBAN
DEVELOPMENT (SHRIMAT! SHEILA
KAUL): (a) The Centrally-sponsored plan
scheme of “National Network of Building
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Centres” was initiated with the primary
objective of providing a destralised
mechanism at the grassroot level for the
upgradation of house-building skills and the
propogation, manufacture and use of low-
cost and local resource-based and waste
based building meterials.

(b) The scheme was launchedin August,
1988. The Year-wise progress in the setting
up of Building Centres and the State-wise
number of functional Building Centres on

31.3.94, are shown in the attached -

Statement-1 and Statement-Il repectively.

(c) The Building Centres are expected
to be financially self-sustaining rather than
profit-making. '

(d) and (e). The performance of States
has been uneven. While Rajasthan, Tamil
Nadu, Andhra Pradesh, Kerala, Maharashtra,
and Delhi have done well, others, including
most States in the North and West, have
lagged behind. This uneven performance of
States is reflective of uneven involvement,
effort and application on the part of State
Governments and their agencies and district
administrations.

(f)and(g). HUDCO proposes to sanction
60 Building Centres in the current financial
year. While no State-wise targets have been
fixed, particular attention will be paid to the
States which have lagged behind.
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SI.No. Name of State/U.T No. of functional Centres
1. Kerala 16
2. Andhra Pradesh 18
3. Kamataka 13
4. Tamil Nadu 23
5. Uttar Pradesh 5
6. Rajasthan 34
7. Madhya Prdesh 7
8. West Bengal 1
9. Sikkim -

10. Bihar 5
11. Orissa 2
12. Assam 2
13. Arunachal Pradesh -
14. Meghalaya -
15. Manipur -
16. Mizoram -
17. Tripura -
18. Maharashtra 13
19. . Goa -
20. 4

Gujarat
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SI.No. Name of State/U.T No. of functional Centres
21. Haryana -
22. Punjab 1
23. Jammu & Kashmir 1
24. Himachal Pradesh -
25. Pondicherry 2
26. - Andaman & Nicobar 1
27. Lakshadweep -
28. Delhi 9
Total 157
[ Translation) M.ARUNACHALAM): (a) The funds allocated

Rural Industries

*648. SHRIRAM TAHAL CHOUDHARY:
Will the PRIME MINISTER be pleased to
state:

(a) the funds allocated for the
development of rural industries during the
last three years, State-wise;

(b) whether these funds were adeuate
for promotion of these industries;

(c) if not, the reasons therefor; and

- (d) the remedial steps taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRO AND RURAL INDUSTRIES) (SHRI

for Khadi and Village Industries by this
Department are given in the attached
statement. In addition to above, Rs. 20 crores
had been provided under Infrastructural
Development Scheme in the backward
districts of the country during the current
financial year. Further Rs. 145 crores had
been provided towards Central assistance
under Prime Minister’s Rojgar Yojanain which
micro enterprises will also be set up in rural
areas by educated unemployed youth.

Apartfromthis, funds are also allocated
forthe development of rural industries by the
office of Development Commissioner,
Handicrafts, Handloom and Sericulture. The
funds for rural industries under Industry,
Service and Business (ISB) component are
provided under IRDP Scheme.

(b) to (d). The funds allocated for Khadi
and Village Industries depend upon the
allocation approved by the Planning
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Commission. -These funds are-also  andfundsprovidedbythe State Govemments
supplemented by the institutional finance  under various schemes.
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Population Control

* 649. Shri Manoranjan Bhakta: Will the
PRIME MINISTER be pleased to state:

(a) the details of the recommendations
made by the World Science Summit on
Population held in Delhi on October 24,
1993; '

(b) the action taken, if any, on these
recommendations; and

(c) the details of the contribution made
by India in the Summit?

THE MINISTEROF STATE IN PRIME
MINISTER'’S OFFICE AND MINISTER OF
STATEINTHEDEPARTMENT OF ATOMIC
ENERGY AND DEPARTMENT OF SPACE
AND MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY (SHRI BHUVNESH
CHATURVEDI): (a) A copy of Summary of
Population Statement signed by 58
Academies of the World is attached
(Statement).

(b) The specific recommendations of
the Summit are yet to be received by the
Government of India.

(c) The Summit was organised by Indian
National Science Academy (INSA) along
with three other Science Academies of the
World. Five distinguished Indian scientists
have contributed during the deliberations of
the Summit. 14 delegates and observers

representing INS#participated in discussions

during various presentations and the final
session,

VAISAKHA 21, 1916 (SAKA)
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STATEMENT

POPULATION SUMMIT OF THE
WORLD’S SCIENTIFIC ACADEMIES

New Delhi, India, 24-27 October 1993

SUMMARY OF POPULATION
STATEMENT SIGNED BY 58
ACADEMIES

Let 1994 be remembered as the year
whenthe people of the world decided
toacttogetherforthe benefit of future
generations.

The academics of the world call upon
the govemments and intemational decision-
makers, especially those at the 1994 UN
Intemational Conference on Population and
Development, to take incisive action now
and adopt anintegrated policy on population
and sustainable development on a global
scale.

THE PROBLEM

The World is undergoing an
unprecedented population expansion. Within
the span of a single lifetime, world population
has more than doubled to 5.5 billion, and
even the most optimistic scenarios of lower
birth rates lead to a peak of 7.8 billion people
in the middie of the next century. In the last
decade, food production from both land and
sea declined relative to world population
growth.

The relationships between human
population, economic development, and
natural environment are complex and not
fully understood. Nonetheless, there is no
doubt that the threat to the ecosystem is
linked to population size and resource use.

. Increasing greenhouse gas emissions, ozone

depletion and acid rain, loss of biodiversity,
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defore station and loss of topsoil, shortages
of water, food and fuel indicate how the
natural systems are being pushed evercloser
to their limits.

The developed world, containing less
than a quarter of the world population,
accounts for 85% of the gross world
production and the majority of mineral and
fossil-fuel consumption. Both rich and poor
countries add to environmental damage,
through industrial activity, inappropriate
agricultural  practices, population
concentration, andin adeuate andinattentive
envrironmentalconcem. Yetdevelopmentis
a legitimate expectation of less developed
and transitional countries.

THE SOLUTIONS

Ourcommon goalis the improvement of
the quality of life for all, both now and for
succeeding generations. By this we mean
social, economic, and personal well-being
while preserving fundamental human rights
and the ability to live harmoniously in a
protected environment. To deal with the
social, economic, and environmental
problems, we must achieve zero population
growth within the lifetime of our children.

These goals are achievable given time,
political will, intelligent use of science and
technology, and humaningenuity. Butonly if
appropriate policy decisions are taken now
to bring about the requisite social change.

HOW DOWE GOABOUTTHISTASK?
We need:

equal opportunities forwomen and men
in sexual, social, and economic life so they

can make individual choices about family
size;
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universal access to convenient family
planning and health services, and a wide
variety of safe and affordable contraceptive

options;

encouragement of voluntary approaches
to family planning and elimination of unsafe
and coercive practices;

clean water, sanitation, broad primary
health care, and education;

appropriate governmental policies that
recognize longer-term environmental
responsibilities.

more efficiency andless environmentally
damaging practices in the developed world,
through a new ethic that eschews wasteful
consumption;

Pricing, Taxing and regulatory policies
that take into account environmental costs.
thereby influencing consumption behavior;

The industrialized world to assist the
developing world in combating global and
local environmental problems;

- promotion of the concept of
“technology for environment.”

- incorporation by governments of
environmental goals in legislation, economic
planning, and priority setting, and incentives
for organizations and individuals to operate
in environmentally benign ways;

- collective action by all countries.

Natural and social scientists, engineers,
and health professionals have their part to
play in developing better understanding of
the problems, options. and solutions.
especially regarding;
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- cultural, social, economic, religious,
educational. and political factors affecting
reproductive behavior, family size, and family
planning;

- impediments to human development,
especially social inequalities, ethnic, class,
and gender biases;

- global and local environmental
change, its causes (social, industrial.
demographic and political) and policies for
its mitigation:

- improving education and human
resource development, with special attention
to women;

- family planning programes, new
contraceptive options. and primary health
care;

- transitions to less energy - and
material - consumptive economies;

- building indegenous capacity in
developing countries in the natural sciences,
engineering, medicine, social sciences,
management, and interdisciplinary studies;

- technologies and strategies for
sustainable development;

- networks, treaties, and conventions
that protect the global commons;

- world-wide exchanges of scientists
in education, training, and research.

The Summit Statement has been
endorsed by the following organizations:

Academy of Sciences of Albania
Australian Academy of Science Austrian
Academy of Sciences
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Bangladesh Academy of Sciences
Academy of Sciences of Belarus National
Academy of Sciences of Bolivia

Brazilian Academy of Sciences
Bulgarian Academy of Sciences

Royal Society of Canada Caribbean
Academy of Sciences Chinese Academy of
Sciences Columbian Academy of Exact,
Physical, and Natural Sciences. Croatian
Academy of Sciences and Arts

Cuban Academy of Sciences Academy
of Sciences, of the Czech Republic

Royal Danish Academy of Sciences and
Letters

Academy of Scientific Research and
Technology, Egypt, Estonian Academy of
Sciences Federation of Asian Scientific
Academies and societies Delegation of the
Finnish Academies of Science and Letters,
French Academy of Sciences Conference of
the German Academies of Sciences. Ghana
Academy of Arts and sciences Academy of
Athens, Greece, Hungarian Academy of
Sciences, Indian National Science Academy
Iranian Academy of Sciences. Israel
Academy of Sciences and Humanities.
Khazakhstan National Academy of Sciences

Royal Scientific Society, Jordan, Kenya
National Academy of Sciences. National
Academy of Sciences. Republic of Korea

Latvian Academy of Sciences.
Lithuanian Academy of Sciences.
Macedonian Academy of sciences and Arts.
Malaysian Scientific Association. National
Academy of Sciences, Mexico.

Acadmy of sciences of Moldova.
Mongolian Academy of sciences. Academy
of the Kingdom of Morocco, Royal Nepal
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Academy of science and Technology, Royal
Netherlands Academy of Arts and Sciences,
Nigerian Academy of Science, Norwegian
Academy of Science and Letters

Pakistan Academy of Sciences, National
Academy of Science and Technology,
Philippines, Polish academy of sciences,
Romanian Academy of Sciences, Russian
Academy of Sciences , Slovenian Academy
of Sciences and Arts

Royal Swedish Academy of Sciences
Confernce ofthe Swiss scientific academies

Third World Academy of Science,
Uganda National Academy of Science and
Technology, Ukrainian Academy of Sciences,
Royal Society of London, National Academy
of Science of the United States of America,
National Academy of Physics, Mathematics,
and Natural Sciences of Venezuela

The Family Group Sculpture reproduced
in this publication is by kind permission of the
Henry More Foundation.

Henry Moore Foundation 1947.

-

This publication is printed on recycled
pair by the National Academy Press,
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Washington, D.C
Plan Inveétment
*650. SHRI PHOOL CHAND

VERMA:
SHRI A. VENKATESH NAIK:

Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) whether many States have not
achieved their targets for plan investment
during 1993-94;

(b) if so, the names of those States; and

(c) the position of other States in
achieving the targets during 1993-94?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
GIRIDHAR GOMANGO): (a) to (c).
Statement indicating State-wise approved
outlay/revised approved outlay for Annual
Plan 1993-94 and percentage variation in
the Revised outlay over approved outlay for
the Annual Plan 1993-94 is attached.
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World Bank Loan

*651 SHRIM.V.V.S. MURTHY:
SHRISULTAN SALAHUDDIN
OWAISI:

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe World Bank hasrecently
committedto give loan for restructuring public
sectorundertakings;

(b) if so, the details thereof;

(c) the quantum of loan proposed to be
given by World Bank; and

(d) the names of the undertakings
proposed to be revived/restructured?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY
(SHRIMATI KRISHNA SAHI): (a) No, Sir.

(b) to (d) Do not arise.
Fertilizer Plants

*652. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
CHEMICALS AND FERTILIZERSbe pleased
to state:

(a) the percentages of capacity utilisation
by each public sectorfertilizerplantatpresent;

(b)the reasons forlow capacity utilisation
in these plants;

(c) whether any modemisation plans
are likely to be implemented to enhance
capacity utilisation of these plants during
1994-95; and

MAY 11, 1994

Written Answers 108

(d) if so, the details thereof?

THE MINISTER OF CHEMICALS AND
FERTILIZERS (SHRIRAM LAKHAN SINGH
YADAV): (a) The details of capaicy utilisation
in the major public sector fertilizer plants
during the year 1993-94 are given in the
attached statement.

(b) Among the eight major public sector
fertilizer companies engaged in the
production of fertilizers, the low capacity
utilisation in 1993-94 in the units of Fertilizer
Corporation of India (FCI) and Hindustan
Fertilizer Corporation (HFC) was mainly due
to design/equipment deficiencies, frequent
equipment break down, prolonged power
cuts, ageing of the plants, liquidity problem
etc. Low capacity utilisation in Madras
Fertilizers Ltd. (MFL) was due to few water
limitation in the first half of the year. The low
capacity utilisation in Paradeep Phosphates
Ltd. (PPL), Pyrites, Phosphates & Chemicals
Ltd. (PPCL) and other phosphatic fertilizer
producing units in the public sector was on
account of reduced off-take due to increase
in the price of the phosphatic fertilizers
following decontrolin August, 1992 and higher
cost of production vis a vis the price of
imported DAP.

(c) and (d). HFC and FCI have been
declared sick by the Board for Industrial and
Financial Reconstruction (BIFR). Any action
formodemisation/revival of their units would
depend on the outcome of the proceedings
pending before the BIFR, which is a quasi-
judicial authority.

In respect of other units having low
capacity utilisation, following modernisation/
revamping schemes are included for
implementation during 1994-95 with
approved outlay indicated against each:



109 Written Answers VAISAKHA 21, 1916 (SAKA)

Written Answers 110

Name of the Company Amount earmarked Purpose
for 1994-95
(Rs. crores)
1. MFL 24463 Revamping of the Plants.
2. FACT 105.49 Ammonia replacement
Project and other
Modemisationschemes.

For normal repairs/replacement of equipment and other minor revamping schemes,

following amounts have been earmarked during the year 1994-95:

Name of PSU Amount (Rs. crores)
1. FCI 17.50
2. HFC 15.55
3. l PPCL 2.02

4. PPL

5.09
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German investment
*653. SHRI SRIBALLAV
PANIGRAHI:
SHRIMATI VASUNDHARA
RAJE:

Will the PRIME MINISTER be pleased
to state:

(a) whether some German Companies
have set any conditions for making
investment in India; :

(b) if so, the details thereof;

(c) the reaction of the Govemment
thereto;

(d) whether any agreement for
promotion and reciprocal protection of
investment has also been reached; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND

DEPARTMENT OF ‘'HEAVY INDUSTRY)
((SHRIMATI KRISHNA SAHI): (a) No, Sir.

(b)and (c). Do not arise.

(d) No, Sir.
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(e) Does not arise.

Evaluation Studies of Various
Schemes/Programmes

* 654. SHR!I HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether the Programme Evaluation
Organisation undertakes comprehensive and
in depth evaluation studies of various
schemes/programmes in rural and urban
sector;

(b) if so, the details of the evaluation
studies conducted and reports submitted
during the past three years, year-wise; and

(c) the studies proposed to be taken up
during the Eighth Five Year Plan, in priority
areas?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
GIRIDHAR GOMANGO): (a) Yes, Sir.

(b) Details of Evaluation Studies
conducted and reports submitted during the
pastthreeyears (1991-92, 1992-93and 1993-
94)
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(c) The studies proposed to be taken up
during the remaining period of Eighth Five
Year Plan are in the priority areas of: poverty
alleviation, Health and Family Welfare.
Women Development, Rural Drinking Water
Supply, Elementary and Adult Education,
Development of Scheduled Castes and
Scheduled Tribes. and Elimination of
Scavenging. The Study on Revamped Public
Distribution System has already been
launched during the current year (1994-95)

[Translation)
Life Serving Drugs
*655. SHRIRAJESH KUMARL

-SHRIMATI BHAVNA
CHIKHLIA:

Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whetheralarge numberof life Saving
drugs are being imported,;

(b) if so, the total expenditure incurred
on import of these drugs annually; and

(c) the steps taken to produce these
drugs in the country?

THE MINISTER OF CHEMICALS AND
FERTILIZERS (SHRIRAM LAKHAN SINGH
YADAV): (a)to(c). Tothe extentinformation
is available. bulk drugs and formulations
valued at Rs. 1250 crores were imported in
the year 1992-93. During the same period
bulk drugs and formulations valued at Rs.
1400 crores were exported from thecountry.

One of the main objectives of the Drug
Policy is to strengthen the indigenous
capability for production of drugs. The Indian
Pharmaceutical Industry has made
tremendous progress in the last three-four
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decades and meets almost the entire
reuirements of medicines in the country.

[English)
Child Marriages

*656.DR.K.V.R.CHOWDARY: Willthe
PRIME MINISTER be pleased to state:

(a) the number of cases of child
marriages registered during 1992-93 and
1993-94, State-wise;

(b) whetherthere has been anincrease
in child marriages in some of the States;

(c) if so. the reasons therefor; and

(d) the measures taken/proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS: (SHRI H.R.
BHARDWAJ): (a) to (c). The informations is
not readily available. The same is being
collectedform the State Governments/Union
territory administrations and will be laid on
the Table of the House.

(d) The Child Marriage Restraint Act,
1929, was amended in 1978 with a view to
provide that offences under the Act shall be
cognizable for the purpose of investigation
andforall matters eitherthan matters referred
to in Section 42 of the Code of Criminal
Procedure (arrest on refusal to give name
and residence) and the arrest of a person
without a warrant or without an order of the
magistrate. No further measures are
contemplated at present in this regard. The
practice of child marriage is deeply embedded
amongst certain section of the Society and
legislation would not by itself achieve the
object of stopping this practice. It i3 only
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through social and economic uplift of these
sections that the practice can be eradicated
completely.

Low Cost Sanitation

*657. SHRI SOBHANDREESWARA
RAO VADEE: Will the Minister of URBAN
DEVELOPMNT be pleased to state:

(a) whether an integrated programme
for low cost sanitation has been launched;

(b) if so, the salient features thereof;

(c) whether any complaints regarding
alleged misuse of low cost sanitation funds
by different States have been received during
1990-91, 1991-92 and 1992-93; and

(d)if so, the details thereof and the steps
taken in this regard?
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THE MINISTER OF URBAN
DEVELOPMENT (SHRIMATI SHEILA
KAUL): (a) Yes, Sir.

(b) The objective of the scheme is to
totally eliminate manual scavenginginvolved
in the cleaning of dry latrines or open
defecation and convert/construct low cost
sanitation unit through sanitary two-pit
.pourflush latrines with appropriate variations
to suit local conditions. This would result in
liberating scavengers from manual
scavenging who are then rehabilitated with
assistance from the Ministry of Welfare. The
scheme has been taken up on a ‘Whole
Town'’ basis to cover 500 towns annually. It
is being operated through the Housing and
Urban Development Corporation (HUDCO)
by providing a mix of subsidy from the Central
Government and loan from HUDCO in a
synchronised manner as per the following
financing pattern.

Subsidy Loan Beneficiary Contribution
EWS 45% 50% 5%
LIG 25% 60% 15%
75% 25%

MIG/HIG Nil

HUDCO is extending loan on interest at
the rate of 10% per annum. The loan is
recoverable in 7 years. A Coordination
Committee has been set up inthe Ministry of
Urban Development for clearing proposals
received from the State Governments. No
specfic amount is allocated State-wise for
implementation of the Scheme. The amount
to be sanctioned depends on the actual
proposals received from the local bodies
through the State Governments with
reference to the number of units to be’
converted/constructed.

(c) No such complaints have been
received by Central Government.

(d) Question does not arise.
Mini Hydel Project

*658. SHRIS.M. LALJAN BASHA:

DR. SAKSHIJI:

Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:
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(a) whetherthe Government have been
providing funds to States for mini/small hydel
plants/projects; -

(b) if so, the funds allocated during the
Eighth Five Year Plan;

(c)the details of such plants/projects set
up in different States during the last three
years; and

(d) the funds proposed to be allocated
for these plants/projects by the Union
Government for 1994-957?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
GIRIDHAR GOMANGO): (a) The Central
Govemment has been normally providing
block Plan assistance to the States for their
Plans according to formula approved by
National Deveiopment Council. The
assistance is not provided for specific sectors/
projects/schemes unless specified and

MAY 11, 1994
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allocated under the criterion ‘Special
Problems’indicated by the States. In addition,
Ministry of Non Conventional Energy Sources
(MNES) provides capital subsidy for setting
up small/mini hydel projects upto 3 MW.
whether grid or non-grid, to cover upto 50%
of fixed capital cost on electrical and
mechanical equipments and civil works on a
demonstration basis.

(b) An allocation of Rs. 100 crores has
been made to the Ministry of Non-
Conventional Energy Sources forsmall hydro
power development during the Eighth Plan
period.

(c) During the last 3 years. 76 MW of
capacity forsmall hydel power projects have
been set up in 13 States (details are givenin
the attached Statements I, | (a) & Il

(d) An allocation of Rs. 20 crores has
been made to the Ministry of Non-
Conventional Energy Sources during 1994-
95 for the above programme.
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Statement - | (a) : (v) Maharashtra
1. Dhom 2000.00
State-wise details for small hydro scheme
commissioned during 1991-92, 1992-93 (V1) Madhya Pradesh
and 1993-94.
1. Morand Il & 111670.00
(Capacity in KW)
(Vi) Andhra Pradesh
1991/92
1. Chelipetta 10000.00
l. u.p.
1992-93
1. Khet 100.00
U.pP.
2. Bilkot 50.00
1. Kanchanti  2000.00
3. Naiui 50.00

2. Khokhta 50.00
4. Kempty fall 10.00
3. Chaghria 50.00

5. Dior 50.00
: 2100.00
260.00
Tamil Nadu
(i Sikkim
1. Maravkandi  750.00
1. Lachning 200.00

2. Punachi 2000.00
(nry Nagaland

2750.00

1. Kithwri 200.00

Rajasthan

2. Dzulandi 218.00

418.00 1. Pugal 650.00
(V) Mizoram Mizoram

1. Lao 15.00 1. Tuisumpui  450.00
2. Tutchri 500.00 2. Tuidam 15.00

515.00 465.00
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Karnataka
1. Sirwar 1000.00

2. Gokak Mills 1000.00

MAY 11, 1994

2000.00

Arunchal Pradesh
1. Sissiri 500.00

2. Tingkoing 100.00

3. Sessa 1500.00
2100.00

Andhra Pradesh
Palair 2000.00
12015.00

Written Answers

1993-94
Rajasthan

1. Charankala 1200.00

Orissa

1. Keudupaina 500.00

2. Bribati 650.00
Gujarat
1. Panam 2000.00
Andhra Pradesh

1. Kakatigacanal1000.00

5350.00

136
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Eastern and North-Eastern Region

*659. DR. ASIM BALA: Will the Minister
of PLANNING AND PROGRAMME
IMPLEMENTATIONbe

pleased to state:

(a) the minimum infrastructure facilities
provided in the Eastern and North-Eastern
region for industrial development;

(b) whether any new plan of action has
been initiated for economic development of
this region: and

MAY i1, 1994
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(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
GIRIDHAR GOMANGO): (a) Information
relating to infrastructural facilities available
inthe Eastern Region comprising the States
of Bihar, Orissa and West Bengal and the
North-Eastern Region comprising the States
of Arunchal Pradesh, Assam, Manipur,
Maghalaya, Mizoram, Nagalandand Tripura,
which facilitate Industrial development is
given below:-
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(b) and (c). Various schemes are being
pursued for promoting economic
development of the Eastern and North -
Eastem Regions. Underthe Growth Centres
Scheme, 1988, growth centres endowed with
basic infrastructural facilities like power,
water, transport, telecommunications,
banking etc. are being developed to enable
them to attract industries. To promote
industriesinthe hilly, remote andinaccessible
areas, subsidy ranging from 50% to 90% is
provided under the Transport Subsidy
Scheme for the transport costs incurred for
movement of raw materials and finished
goods from the designated rail heads/ports
upto the location of the industrial units and
vice-versa. This scheme is operating in the
entire North-Eastern region. Income tax
iholiday for five years was provided in the
budget of 1993-94 fro establishing new units
in the North-Eastern region and some other
hilly areas. The Government has also
approved a scheme for setting up Integrated
Infrastructural Development Centres in the
industrially backward areas/regions which
cover development of land/plots, construction
of roads, drainage, provision of water, power
distribution network, effluent treatment and
disposal system, talecom facilities, banks,
post office etc.

‘INVESTMART’ 1994

*660. SHRICHANDRESH PATEL:

SHRI S.B. SIDNAL:

Willthe RPME MINISTER be pleasedto
state:

(a)whether the Union Goverriment in
association with UNIDO have organised
INVESTMART’ 1994 recently at New Delhi;

(b) if so, the details thereof;

(c)the details of the participants, country-

MAY 11, 1994
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wise;

(d) the details of the issues discussed
therein; and

(e) the outcome of the conference?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SHAI): (a) and (b)
Yes, Sir, the India INVESMART’' 94 was
organised jointly by the Government of India
and the United Nations Industrial
Development Organisation (UNIDO) in co-
operation with leading industrial associations
in India and a world wide network of
investment promotion offices. India
INVESMART is part of an Integrated
Investment Programme being currently
implemented by UNIDO.

(c) The Foreign participationin the India
INVESTMENT consists of the following:

165 foreign participants representing
over 180 companies from 33 countries as
per statement enclosed.

10 foreign participants from Chambers
of Commerce and Industry.

11 participants representing foreign
banks/Financial Institutions.

28 participants representing
international organisations including the
UNIDO Investment Promotion Service
Offices and UNIDO Headquarters.

The Indian participants included 195
project sponsors and 16 other participants
representing private companies and State
levelindustrial development and promotional
organisations.
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(d)and (e). Duringthe INVESMART 70 practice, information on these Letters of Intent
Letters of Intent were signed betweenforeign  should be kept confidential until the parties
companies and Indian Project Sponsorsto  have formally concluded joint venture
pursue seriously joint collaboration  agreements.
arrangements. According to international
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[ Translation]
Allotment of Government Quarters

7109. SHRI RAMPAL SINGH: Will the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the total number of Government
quarters in Delhi and the policy of their
allotment;

(b) the number of quarters out of these
reserved for Members of Parliament and
Central Ministers;

(c) the details of the Government
quarters still occupied by the Ex-Ministers;

(d) whetherthe Government propose to
get these quarters vacated; and

(e) if so, the steps taken in this regard?

- THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES (SHRI
P.K.THUNGON): (a) There are 63,813 units
of various categories in General Pool in
Delhi. These quarters are allotted under the
provisions of Allotment of Government
Residences (General Pool in Delhi) Rules,
1963. Allotments in Types | to IV are based
onthe length of serviceandin Types Vto VIi|
on the pay drawn by the officer on a crucial
date fixed for the allotment year.

(b) Normally, MPu allotted
accommodation from the MPs Pool by the
respective House Committees. Only the MPs
who have held high position in the Central
Gowt. such as Ministers of the Union Council,
Speaker-Lok Sabha, Chairman/Dy.
Chairman-Rajya Sabha, Judges of the
Supreme Court or the Ministers in State
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Govemments, Governors etc. canbe allotted
accommodation from the General Pool,
subjecttoits availability. Sixty four bungalows
have been earmarked foraliotmentto Certral
Ministers.

(c) Bungalows in occupation of Ex-
Minsters are;

1. Sh. V.P. Sathe, President,
ICCR-2, K.M. Marg.

2. Sh. H.K.L. Bhagat -34,
Prithviraj Road.

3. Sh. Shard Pawar- 5, Janpath.

4. Family of Late Sh. Bhagay
Goverdhan - 18, Dr. B.D. Marg.

5. Sh.K.C.Lenka-5,B.R.Mehta
Lane.

(d) and (e). Eviction proceedings are
beinginitiated against the concerned, under
Public Premises (Eviction of Unauthorised
Occupants) Act, 1971 to secure vacation of
the Bungalows. However, the requests of
Shri V.P. Sathe, Shri H.K.L. Bhagalows.
Bhagat and Sh. Sharad Pawar for retention
have been submitted to competent authority
for approval.

[English]
Chemical Fertilizers
7110. SHRI GEORGE FERNANDES:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:
(a) the production of various chemical
fertilizers during each of the last three years;

and

(b) the system adopted to ensure the
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availability of chemical fertilizers tothe small -
farmers?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND

FERTILIZERS AND MINISTER OF STATE |

IN THE MINISTRY OF PARLIAMENTARY
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AFFAIRS AND MINISTRY OF STATE IN
THE DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF OCEAN
DEVELOPMENT (SHRI EDUARDO
FALEIRO): (a) Production ot fertilizer
nutrients (nitrogen and phosphate) during
the last three years has been as follows:-

(000 MT)

1991-92 1992-93 1993-94
N’ P N P N T
7301.3 2562.2 7430.3 2306.2 7231.2 1815.7

(b) The bi-annual fertilizer supply plans
formulated to ensure timely supply of
controlled fertilizers take into account the
needs of all categories of farmers, including
small farmers. The availability of controlled
fertilizers is periodically monitored in
coordination with State Governments,
fertilizer manufacturers, pool handling
agencies and the Railways. Government
also keeps a watch over the availability of
decontrolled fertiliser.

The increase in the number of fertilizer
sale points from 1.56 lakhs in the year 1984
- 85 to 2.48 lakhs in the year 1992-93 has
improved the access of small farmers to
fertilizers. Further, State Govemments have
been advised to exempt dealers stocking
upto 10 tonnes of fertilizers from the
requirement of obtaining dealership
registration certificates under the provisions
of Fertilizer Control Order, 1985.

With a view to improving availability of
fertilizersto smallfarmers, Government have
advised State Governments and fertilizer
industry tomake fertilizers available in small
bags, particularly in hilly and inaccessible

areas. Special efforts are alsobeing deployed
to educate farmers, particularly small and
marginal farmers, in the optimal use of
fertilizers through field demonstrations.

Policy on Management of Wastes

7111. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the PRIME
MINISTER be pleased to state:

(a) whether the Associated Chambers
of Commerce and Industry of India has sought
for a National Policy on management of
wastes;

(b) if so, the reaction of the Govemment
thereto; and

(c) the details of fresh initiatives taken
by the Government to tackle the problem of
waste land?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF WASTELANDS
DEVELOPMENT)(COL.RAO RAM SINGH):
(a) and (b). Yes, Sir. The Hazardous Wastes
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(Management and Handling) Rules, 1989
and the Guidelines for management and
Handing of Hazardous Wastes provide for
national regulations on hazardous wastes.
" The suggestions received from different
sources have been duly considered and
taken care of inthe national policy Statement
for Abatement of Pollution issued by the
Ministry of Environment and Forests in
February, 1992. The National Waste
Management Council has also been set up,

in the Ministry of Environment and Forests,

to promote and advise on various issues
related to management of Wates.

(c) Thefreshinitiatives taken/being taken
forthe development of wastelands especially
wastelands in non-forest areas include
promotion of Jo Jo Ba Plantation in the arid/
semi arid areas, promotion of Cashew tree
plantations in the non-forest areas of the
Southern Region and promotion of tea
plantation in the North Eastern Region.

Voluntary Retirement in Public Sector
Undertakings

7112. SHRISYED SHAHABUDDIN: Will
the PRIME MINISTER be pleased to state
the number of employees opted retirement
under the Voluntary Retirement Scheme in
various Public Sector Undertakings as on
March 31, 1994, Undertaking-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
According to the available information forthe
fouryears period 1989-90t0 1992-93, 94,168
employees have opted for voluntary
retirement. Information for the financial year
i.e. 1.4.1993 to 31.3. 1994 is not available.
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Gandhar Petro-Chemical (IPCL)

7113. SHRI GOPI NATH GAJAPATHI:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether the Gandhar Petrochemical
Complex of the Indian Petro-Chemicals
Corporation Limited (IPCL) which was closed
down in 1993, has how been started; and

(b) if so, the progress made so far and
the year by which the first phase is expected
to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN
THE DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF- OCEAN
DEVELOPMENT (SHRI EDUARDO
FALEIRO): (a) and (b). Investment approval
for IPCL’s Gandhar Petrochemical project
was accorded in March, 1992. IPCL has
reported that the work on implementation of
the projectis proceeding well with site gradiing,
construction power, construction water,
godowns, site office, etc. completed. Work is
in progress on permanent power and raw
water supply. Detailed engineering for the
phase-| of the project is in advanced stage.
According to the IPCL, the first phase is
schedule for mechanical completion by
March, 1996.

Viable Projects for Joint Ventures

7114. SHRIPARASRAM BHARDWAJ:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Government propose to
offer a number of viable projects to foreign
investors;

t



299 Written Answers

(b) if so, the details of these projects:
and

(c) the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SAHI): (a) to (c). The
information is being collected and will be laid
on the Table of the House.

Water and Sewage Testing Facilities

7115. SHRI GIRDHAR! LAL
BHARGAVA: Will the PRIME MINISTER be
pleased to state:

(a) whetherthe Union Govemment have
received any scheme from the Govemment
of Rajasthan for upgrading Water and
Sewage Testing Facilities;

(b) if so, the details thereof; and

(c) the time by which this scheme is
likely to be launched?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI UTTAMBHAI
HARIJIBHAI PATEL): (a) Yes, Sir.

(b) The State Government has proposed
to upgrade one State level laboratory at
Jaipur, 5 regional level laboratories and 8
district level laboratories in addition to the
setting upof 8 new district level laboratories.

(c) The guidelines for water quality
survillance do not provide for assistance for
upgradation of state level and regional
districts level laboratories. The setting up of
8 new district level laboratories has been
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approved and an “on account” grant of Rs. -
8.00 lakhs has been released to the State
Government of Rajasthan.

Chairman and Managing Director for
Scooters India Limited

7116. SHRIINDRAJIT GUPTA: Wilithe
PRIME MINISTER be pleased to state:

(a) whether the Public Enterprises
Selection Board had submitted a
comprehensive list of candidates forthe post
of Chairman/Managing Director for the
Scooters India Limited, way back in 1989;

(b) whether the Government have still
not appointed Chairman/Managing Director
for the Company;

(c)if so, whetherthe company at present
being managed without any whole time
director/chief executive;

(d) if so, the facts thereof and reasons
therefor; and

(e) the steps being taken to appoint the
whole time chief executive?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMAT! KRISHNA SAHI): (a) No such
list is available with the Government.

(b) There is a Part-time official Chairman
of Scooters India Limited.

(c) The Company is being managed by
a full-time Executive Director who is
functioning as Chief Executive of the
Company.

(d) Does not arise.
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(e) Does notarise, since there is already
a whole-time Chief Executive of the
Company.

Use of Residential property as
Commercial

7117. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether any survey has been
undertaken by DDA to find out the flats/plots
meant for residential purposes being used
for commercial purposes in Delhi; and

(b) if so, the details thereof and the
actiontaken againstthe illegal conversion of
residential plots/flats for commercial
purposes?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE
MINISTRY OF WATERRESOURCES (SHRI
P.K. THUNGON): (a) As reported by DDA, a
survey hasbeen undertakeninrespect of the
plots meant for residential purposes being
used for commercial purposes in February,
1991. No comprehensive survey of DDA
flats in this regard has been conducted.

(b) Prosecutions launched against
misuse of plots during the past three yearsiis
given below:

1991-92 : 19
1992-93 : 304

1993-94 : 481
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As far as DDA flats are concerned,
wherever a misuse is detected, appropriate
action, under the Delhi Development Act,
1957 is taken by DDA.

Turnover of Scooters India Limited

7118.SHRIV. SREENIVASA PRASAD:
Will the PRIME MINISTER be pleased to
state:

(a) the details of turnover achieved by
the Scooters India Limited, Lucknow and
product-wise during 1993-94, 1992-93 and
1991-92;

(b) the number of employees opted for
voluntary retirement during the period,;

(c) the details of proposals rgceived by
the Company from foreign entrepreneurs/
companies proposing for diversification and
theirfinancial assistance during the pasttwo
years;

(d) whether the Board of Directors have
not yet taken up such proposals for
consideration and proper action; and

(e)if so, the facts and reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATIKRISHNA SAHI): (a) The details
are as under:
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(Rs. in lakhs)
1991-92 1992-93 1993-94
Vijay Super Lambretta 165.95 99.28 51.35 *
Cento/Sunny FR Power Packs 33.92 51.26 38.89
(2-/Wheeler) .79 .28 -
Three Wheeler Power Packs 1604.19 1401.17 - 2113.85
(3-Wheeler) 23 - -
Spare parts 95.90 112.27 140.66
Fans 514.51 556.56 ‘ 348.75
2415.49 2;220.82 2693.50

(b) The number of employees retired
under V.R.S. during the last three years
(1991-92 to 1993-94) is indicated below:

Years - Numbers
1991-92 42
- 1992-93 92
1993-94 777
911

(c) to (e). The Company has indicated
that it has received some proposals. No
specific proposal has been referred to
Govermnment for consideration, as none of
these have reached a final stage of
negotiation.

Khadi and Village Industries in Kerala

7119. SHRI RAM NAIK: Wilithe PRIME
MINISTER be pleased to state:

(a) whether the Khadi and Village

Industries in Kerala are facing grave crisis;
(b) if so, the reasons therefor;

(c) the steps taken torevive the different
institutions;

(d) whether the Khadi and Village
Industries Commission has failed to provide
timely rebate to these Khadi Institutions;

(e) if so, the total amount of rebate due
upto March 31, 1994 to these ailing
institutions;

(f) the reasons for delay in payment of
rebate; and ’

(g) the steps proposed to expedite
payment and to ensure non-recurrences of
such delays in future?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRO AND RURAL INDUSTRIES) (SHRI
M. ARUNACHALAM): (a) No, Sir.
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(b) Does not arise.

_ (c) One institution in Kerala namely
Gandhi Smarak Nidhi has become a
problematic institution. Khadi and Village
Industries Commission (KVIC) appointed an
Administratorin 1991 to revive the institution
and since then the losses of the institution
have been considerably reduced.

(d) to (g). Although all efforts are made
to ensure timely payment of rebate, some
times the payment gets delayed due to
budgetary constraints. KVIC informed that
the total rebate payment due for the
institutions of Kerala from April, 1993 to
December, 1993 was Rs. 112.92 lakhs. KVIC
has- instructed its State Office to get the
rebate claims of all the institutions, every
quarter so that the same can be cleared in
the following quarterso thatthe same canbe
clearedinthe following quarter with available
funds.

Applications Pending with Director
General of Investigation and
Registration

7120. SHRIJEEVAN SHARMA: Willthe
PRIME MINISTER be pleased to state:

(a) the number of applications pending
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investigation andfinalisation with the Director
General of Investigation and Registration
and the M.R.T.P. Commission;

(b) since when these applications are
pending;

(c) the reasons for delay in their
investigations and finalisation; and

(d) the steps taken to expedite the
investigations and finalisation of the cases?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI H.R.
BHARDWAJ): (a) and (b). A Statement
showing the number of applications pending
investigation and finalisation as on
01.05.1994 is attached.

(c) and (d). The preliminary
investigations are at different stages of
progress in the Office of the DG (I & R).
Finalisation of these investigations are
pending because in some of the cases,
complete information is yet to be received
and in a few others, additional information
has been sought from the parties. There are
also a few cases where the preliminary
investigations are under finalisation for
submitting to the M.R.T.P. Commission.
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[ Translation)
Power by Atomic Power Plant

7121. PROF. RASA SINGH RAWAT:
Will the PRIME MINISTER be pleased to
state:

(a) the total quatum of power generated
by each Atomic Power Plant in the country
during each of the last three years;

(b) whether the generation of power is
steadily declining;

(c) if so, reasons therefor;
(d) the steps being taken by the

Government to increase the power
generation capacity;
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(e) the reasons for freuent closure of
Kota Atomic Power Plant; and

(f) the present powergenerationcapacity
of each unit of Atomic Power Plant at Kota
andthe amount earmarked for its expansion?

THE MINISTER OF STATE IN THE
PRIME MINISTER’'S OFFICE AND
MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND
DEPARTMENT OF SPACE AND MINISTER
OF STATEIN THEMINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI BHUVNESH
CHATURVEDI): (a) The electricity generated
expressed in Million Kilowatt hours (MUs) by
the Atomic Power Stations in commercial
operation during the lastthree financial years
is given below:
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(b)and(c). Thedecline intotal generation
in 1993-94 is mainly due to the Narora fire
incident and the series of in service
inspections of indigenous turbines of Nuclear
Power Stations in consequence thereof.

(d) To increase the power generation
capacity of atomic power plants, new projects
are beingtaken up consistent with availability
of funds. Ongoing power projects are being
speeded up so that they start power
generation early. Better preventive and
predictive maintenance practices are being
adopted in the operating power stations to
increase generation.

(e) Rajasthan-2 has, ingeneral, operated
well and it has achieved a life time average
capacity utilisation of around 60% from 1.4.81
till 31.3.94. Inregard to Rajasthan-1, the first
Pressurised Heavy Water Reactor (PHWR)
unit, a minor heavy water leak from the Over
Pressure Relief Device (OPRD) in an
inaccessible area on top of the calandria
mainly contributed tothe reduced availability
of the Unit.

(f) The present reted power generation
capacity of the two units of Rajasthan Atomic
Power Station near Kotain operationare 100
MWe and 200 MWe in respect of unit-1 and
unit-2 respectively. Presently, two additional
units each of 220 MWe i.e. Rajasthan 3 & 4
are under construction. The approved outlay
for this project during the 8th five year plan
(1992-97) is Rs.1000 Crores.

Action Plan for NCES
7122. SHRISURENDRA PAL PATHAK:
Will the PRIME MINISTER be pleased to

state:

(a) whether the Government have
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formulated any comprehensive action plan
to generate powerthrough Non-Conventional
Energy Sources by the end of the Eighth Five
Year Plan;

(b) if so, the details thereof;

(c) the number of such power plants
installed in Uttar Pradesh under solar
photovoltaic technology; and

(d) the number of villages likely to be
benefitedtherefrom?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) and (b). Yes, Sir. The Ministry
of Non-Conventional Energy Sources has
formulated a new Strategy and Action Plan
and the targets to generate power through
non-conventional energy sources by the end
of the Eighth Five Year Plan have been
revised from 600 MW to 2000 MW. According
to the new Strategy and Action Plan, the
generation of power is being given a market
orientation with active private sector
participation to achieve full
commercialisation.

(c) and (d). In Uttar Pradesh two Solar
Photovoltaic (SPV) power plants of capacity
100 KW each are beinginstalledin Kalyanpur,
Distt. Aligarh and Sarai Sadi, Distt. Mau.
These power plants will provide street lights,
domestic lights and irrigational pumping
facilities to the neighbouring villages, and
part of the power will be fed to local grids. In
addition. 31 small village level SPV power
plants of aggregate capacity 143 KW have
also been installed in Uttar Pradesh.
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Top Shareholders

7123. SHRISANAT KUMAR MANDAL.:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Department of Company
Affairs has decided to ask for the list of top
500 shareholders of the existing Companies
and not of all the shareholders;

(b) if so, the rationale behind this; and

(c) the implications of ‘top shareholders’
in terms of shares held and the monetary
value thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI
BHARDWAJ) (a) to (c). The Department is
considering a proposal that the companies
having more than 500 members/debenture-
holders may provide particulars of only top
500 members/ debenture-holders so that
such companies need not submit voluminous
details about allthe shareholders/debenture-
holders in the annual retumn filed with the
Registrar of Companies.

National Institute of Oceanography

7124. SHRI Y.S. RAJASEKHAR
REDDY: Will the PRIME MINISTER be
pleased to state:

(a) whether the National Institute of
Oceanography and Department of Ocean
Development are collaborating with the State
Govermnmentfor setting up of an Oceanarium
in the sea at Goa; and

(b) if so, the details of the project
alongwith the proposed Goa cost estimate
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and the shares of the State and Union
Government to finance the project?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMNTARY
AFFAIRS AND MINISTER OF STATE IN
THE DEPARTMENT OF ELECTIONICS
AND DEPARTMENT OF OCEAN
DEVELOPMENT (SHRI EDUARDO
FALEIRO): (a) Yes Sir. The Department of
Ocean Development, with the help of
Government of Goa, is exploring the
possibility of establishing an Oceanarium in
the sea at Goa. The National Institute of
Oceanography is not involved at this stage.

(b) The Engineers India Ltd., has been
requested to prepare a feasibility report and
details of cost estimate of the project will be
known only after preparation of the report.

Mobile Laboratories in Gujarat

7125. SHRI HARISINH. CHAVDA: Will
the PRIME MINISTER be pleased to state:

(a) the number of stationary and mobile
laboratories of water quality survillance in
Gujarat;

(b) whether there is any proposal to set
up more such laboratories in the State; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI UTTAMBHAI
HARJIBHAI PATEL): (a) There are 16
stationary laboratories (3 yet to be made
functional) and 1 mobile laboratory in Gujarat
for water quality surveillance.
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(b) No, Sir.
(c) Does not arise.
[ Translation]

Foreign Assistance to Madhya Pradesh
for Housing Projects

7126. SHR! SUSHIL CHANDRA
VARMA: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) the amount provided to the
Govermnment of Madhya Pradesh out of the
financial assistance given by K.F.W. of
Germany and O.E.C.F. of Japan;

(b) the mannerin which Madhya Pradesh
is utilising this assistance; and

(c) the number of houses constructed
with this assistance along with locations
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES (SHRI
P K. THUNGON): (a) to (c). Out of financial
assistance committed to HUDCO by KFW of
Germany and OECF of Japan, no amount
has so far been provided to Government of
Madhya Pradesh. However, for 2 building
centres at Hoshangabad and Ratlam, Rs.
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10.501akhs each have been earmarked from
the KfW grant for which Techno Economic
Financial Matrix Informationis required tobe
sentto KfW forapproval. Kf assistance would
flow to these two building centres in Madhya
Pradesh thereafter.

[English}
Foreign Direct Investment

7127. SHRI PRITHVIRAJ D. CHAVAN:
Will the PRIME MINISTER be pleased to
state:

(a) the net amount of Foreign Direct
Investment proposals approved during April
1993 to March 1994 State-wise; and

(b) the actual inflow of FDI during the
above period in infrastructure, consumer
goods and food processing sectors?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATIKRISHNA SAHI): (a) Astatement
showing State-wise net amount of Foreign
Direct Investment proposals approved during
April 1993 to March 1994 is enclosed.

(b) Reserve Bank of India has reported
Rs. 1925.89 crores amount of actual inflow
of foreign investment during the period from
April, 1993 to March, 1994. Industry-wise
distribution of actual inflow of foreign direct
investment is not maintained.

STATEMENT

STATEWISE REPORT FOR FOREIGN DIRECT INVESTMENT CASES APPROVED FOR
THE PERIOD APRIL, 1993 TO MARCH, 1994

STATE

April, 1993 - March, 1994

Number

Investment
(Rs. in crores)

Maharashtra 109

1513.87
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STATE April, 1993 - March, 1994
Number Investment
(Rs. in crores)

Delhi 89 955.80
Others 67 944.71
Orissa i1 779.59
Madhya Pradesh 17 582.87
TamilNadu 78 558.78
Kamataka 43 355.94
Andhra Pradesh 43 348.99
Gujarat 30 303.39
Haryana 38 133.74
Rajasthan 24 75.77
Uttar Pradesh 16 63.79
West Bengal 21 48.30
Goa 10 - 36.59
Kerala 10 21.89
Chandigarh 3 20.02
Dadra & Nagar Haveli 2 7.4£3
Punjab 7 7.21
Himachal Pradesh 3 2.62
Pondicherry 4 2.18
Daman & Diu 2 1.42
Bihar 2 1.37
Andaman & Nicobar 1 0.90
Assam. 2 0.27

626 6767.43
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Government Employees Welfare
Housing Organisation

7128. " PROF. SAVITHRI
LAKSHMANAN: will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether the Central Government
Employees Welfare Housing Organisation
has announced any new schemes in different
States;

{b) if so, the details thereof; and
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{c) the funds involved therein, State-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES (SHRI
P.K. THUNGON): (a) to (c). The Central
Governient Employees Welfare Housing
Organisation has announced fourschemes,
the details of which are given below:

Location

No. of dwelling

Total Project
units cost
(Rs. in Crores)

1. Nerul New Bombay

2. Poonamalle
High Road, Madras

3. VIP Road, Calcutta

4. Sector 51, NOIDA

384 18.13
524 18.00
676 27.10
632 29.00

All these schemes are on a self-financing basis.

Manufacture of Blades

7129. SHRIMRUTYUNJAYA NAYAK:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government have

cleared some foreign collaborations for
manufacture of quality blades in India;

(b)if so, the details of such collaborations
approved during the last three years; and

(c)the annual production of razor blades

in India vis-a-vis demand?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPATMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SAHI): (a) and (b).
Government have approved foreign
collaboration of M/s. Harbans Lal Malhotra &
Sons Limited, Calcutta with M/s. Gillette
International, U.K. with 49% fdreign equity
participation.

(c) The production of razorblades during
the last three years was as follows:
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1990-91 - 3423 Million Numbers
1991-92 - 3467 Million Numbers
1992-93 - 3093 Million Numbers

Growth Centres in Kerala

7130. SHRI  MULLAPPALLY
RAMCHANDRAN: Will the PRIME
MINISTER be pleased to state:

(a) whether the work on the proposed
industrial growth centres at Cannanore and
Alleppey in Kerala has commenced;

(b) if so, the details thereof;

(c) the amount allocated so far, foreach
of these growth centres; and

(d)the mannerin which this amount has
been utilised so far?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT AND
DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATIKRISHNA SAHI): (a)to (d). Under
the growth Centre Scheme-1988, two growth
centers, Onein Alleppey-pathanam-thittaand
the other in Kannur-Kozhikode-Mailapuram
have been approved in Kerala. Central
assistance of Rs. 50 lakhs each has been
released towards these centres. The scheme
is to be implemented during the Vill Five
Year period by the State Govemment.

Paperiess System for Examinations
7131. MAJ. GEN. (RETD) BHUWAN
CHANDRA KHANDURI: Will the PRIME
MINISTER be pleased to state:

(a) whether the National Informatics
Centres (NIC) has devised acomputer aided
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paperless examination system;

(b) whether it has since been tried and
for reliability and workability;

(c) if so, the details thereof;

(d) whether the Government propose to
conduct UPSC examinations on the system;
and

(e)if so, the details thereof together with
the specification of the system?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY  AFFAIRS
(SHRIMATI MARGARET ALVA): (a) to (e).
In order to test the efficacy of the Computer
Aided Paperless Examination System
developed by NIC, the UPSC had arranged
for the conduct of a recruitment test for
certain postsinthe Government. This was of
limited scope involving about 6000
candidates (who actually appeared).
Candidates were tested in one paper only,
and the examination was conducted at 18
centres through this system over a period of
about 3 weeks in September, 1993. The
experience obtained through this method of
testing is presently being evaluated by the
U.P.SC.

Judicial Academy

7132.SHRIP. KUMARASAMY: Willthe
PRIME MINISTER be pleased to state:

(a)whetherthe Government propose to
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